
List of cases which were e-filed during the month of June 2024

Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filing

1 CENTRAL Suit for Recovery CS COMM-675/2024 01-06-2024 9810048083 31.05.2024

Suit for Recovery CS COMM -677/2024 03-06-2024 9999704111 01.06.2024

OMP COMM-41/2024 04-06-2024 SANT SHUKLA 8588853448 03.06.2024

Suit for Recovery CS COMM-688/2024 05-06-2024 ARKAJ KUMAR 9910334337 04.06.2024

Execution Petition EX.COMM-229/2024 05-06-2024 ANANT RAO 9811096620 04.06.2024

Execution Petition EX.COMM-230/2024 05-06-2024 9810476003, 04.06.2024

2 CENTRAL 306 EXECUTION (COMM) 226/2024 05-06-2024 9818159221 30.05.2024

CS (COMM) 700/2024 06-06-2024 9810028877 30.05.2024

3 CENTRAL Suit for Recovery CS COMM 698/2024 04.06.2024 ASHWANI KUMAR V/S MCD 9811161525 04.06.2024

S.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SANJEEV KUMAR BHATIA VS 
AMIT CHAUDHARY

RAGHAVENDR
A MOHAN 
BAJAJ

|off.rmb@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

IGNUS FIRE SOLUTIONS PVT LTD 
VS M/S VIKRAM RUBBERS PVT. 
LTD.

RAM VILAS 
KAUSHIK

VNLAWSUITS111@G
MAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 34 of Arbitration Act, 
1996

VINOD KUMAR MOHINDER 
KUMAR Vs VMS BATHWARE PVT. 
LTD.

SNSHUKLA80@GM
AIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

JAI PRAKASH KAUSHIK VS THE 
ORIENTAL INSURANCE 
COMPANY LTD

arkajkr.7845@gmail.
com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

KAILASH ARORA Vs UMA 
SHANKAR RAJAK

skchawla0026@gmai
l.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

BALJEET KAUSHIK Vs BALDEV 
BHUL

PREM 
CHANDRA Jha

pcjhaadvocateq@gma
il.com

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

STATE BANK OF INDIA VS. GANGA 
RAM

SURESH 
KUMAR

advocatesuresh.75@g
mail.com 

TIMES INTERNET LTD VS. GREEN 
HONCHOS SOLUTIONS PVT LTD

RAJEEV 
AGGARWAL

lawyersinc@rediffima
il.com

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SATYENDER 
KUMAR SINGH

SKSINGH116@GMAI
L.COM
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3 CENTRAL

Suit for Recovery CS COMM 699/2024 04.06.2024 7838737001 04.06.2024

EXECUTION EX. NO. 225/2024 04.06.2024 9810668042 03.06.2024

EXECUTION EX. NO. 233/2024 07.06.2024 ROHIT ARORA 9873581331 06.06.2024

4 CENTRAL 304 EXECUTION Execution (Comm)/218/2024 01-06-2024 9315656701 23.05.2024

304 EXECUTION Execution (Comm)/222/202401-06-2024 9810028877 29.05.2024

304 RECOVERY CS (COMM)/684/2024 04-06-2024 8527084956 23-05-2024

304 RECOVERY CS (COMM)/681/2024 04-06-2024 9958724670 21-05-2024

304 EXECUTION Execution (Comm)/228/202405-06-2024 SUSHIL JAIN Vs LALIT 931565701 30-05-2024

304 RECOVERY CS (COMM)/693/2024 05-06-2024 9313780408 03-06-2024

304 RECOVERY CS (COMM)/697/2024 05-06-2024 9891191156 NA

304 RECOVERY CS (COMM)/704/2024 06-06-2024 8750046162 04-06-2024

304 ARBITRATION U/S 9 OMP (I) (COMM)/536/2024 06-06-2024 9811252022

304 RECOVERY CS (COMM)/703/2024 06-06-2024 9811153489 05-06-2024

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

PRISM JOHNSON LTD V/S 
ZENITH FLOORING PVT LTD

ANURAG 
ARORA

RIARORA91@GMAI
L.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

AHUJA BOOK COMPANY V/S M/S 
JAWAWHAR INSTITUTE OF 
MEDICAL SCIENCE AND ORS

YOGENDER 
GAUTAM

YOGENDERGAUTA
MLEGAL@GMAIL.C
OM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

RNVP TECHNOLOGY PVT. LTD V/S 
KULDEEP

DAOODAHMED18@
GMAIL.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

M/s JVL STEEL PVT LTD Vs 
NAGENDRA BALIRAJ GROUND 
PROPRIETOR OF M/S DEV 
ENGINEERING WORKS

Dinesh 
Yadav(P),

LEGALCOMFORT@
REDFIMAIL.COM

TIMES INTERNET LTD Vs 
COMMUNICATE INDIA

Rajeev 
Agarwal(P),

lawyersinc@rediffmai
l.com

VISHNU FOOT FIRST PVT LTD Vs 
DHIRAJ DUBEY PROPRIETOR OF 
SHANKAR LOGISTICS

Lokesh Kumar 
Pathak(P),

lokeshpathak.pathak
@gmail.com

PRINTMAN ASSOCIATES PVT LTD 
Vs ASHOK KUMAR SAH

Kushal 
Kumar(P),

KUSHAL.KUMAR@E
RUDITELEGAL.ASIA

Dinesh 
Yadav(P),

LEGALCOMFORT@
REDFIMAIL.COM

DEE GEE FABRICS PVT LTD Vs 
TODEZ CREATION PVT LTD AND 
ORS

SANTOSH 
KUMAR(P),

SPPANDEY@GMAIL.
COM

KALPANA GUPTA Vs SANDEEP 
GUND

Ajay Kumar(P),  03-06-2024

MOHD SUHAIL AND ORS Vs 
ANITA GULATI AND ORS

Lakshay 
Sharma(P),

lakshay.sharma679@
gmail.com

HDFC BANK LIMITED Vs 
SHUBHANGI SINHA

Parul Bhola(P), ANISH_BHOLA17@
GMAIL.COM

 05-06-2024

RAJNEESH VERMA PROP OF M/S 
INDO TEX Vs SACHIN SHARMA

Naveen Kumar 
Nayyar(P),

Nknayyar30@gmail.c
om
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4 CENTRAL

304 ARBITRATION U/S 9 OMP (I) (COMM)/535/2024 06-06-2024 9811252038 05-06-2024

304 ARBITRATION U/S 9 OMP (I) (COMM)/542/2024 07-06-2024 9811252022 06-06-2024

304 EXECUTION Execution (Comm)/234/202407-06-2024 9312280099 NA 05-06-2024

304 ARBITRATION U/S 9 OMP (I) (COMM)/541/2024 07-06-2024 9811252022

5 CENTRAL EXECUTION 01-06-2024 9990042642 18.05.2024

RECOVERY CS (COMM)/674/2024 01-06-2024 9910431437 31.05.2024

EXECUTION Execution (Comm)/219/2024 01-06-2024 9811402979 skr69019@gmail.com31.05.2024

ARBITRATION U/S 9 OMP (I) (COMM)/532/2024 03-06-2024 9871163165 NA 31.05.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

M/S CLIX CAPITAL SERVICES PVT 
LTD Vs M/S ACE EMBEDDED 
INTENSIVE CARE UNITS PVT LTD 
AND ANR

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

DCB BANK LIMITED Vs ANIS 
ZAHIR AND ANR

Parul Bhola(P), ANISH_BHOLA17@
GMAIL.COM

CANARA BANK Vs SONI 
ENTERPRISES AND TRADING CO 
AND ANR

Baldev 
Bartwal(P),

DCB BANK LIMITED Vs MOHD 
KALAM AND ORS

Parul Bhola(P), ANISH_BHOLA17@
GMAIL.COM

 06-06-2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

Execution (Comm)/220/2024 PUNJAB NATIONAL BANK Vs 
TAMANNA ENTERPRISES

ANSHUMAN 
SRIVASTAVA(P
),

SRI.ANSHU83@GM
AIL.COM

305, EXTN. 
BLOCK 
THC/DELHI

CANARA BANK Vs BINDANA 
VENKAT ADARSH AND ANR

Arun Yadav(P), arunyadav803@gmai
l.com

305, EXTN. 
BLOCK 
THC/DELHI

STATE BANK OF INDIA Vs 
RANJEET SINGH

suresh 
kumar(P),

305, EXTN. 
BLOCK 
THC/DELHI

Tata Motor Finance Vs Bipendar 
Singh

SANDEEP 
BASNAL(P),
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5 CENTRAL

RECOVERY CS (COMM)/680/2024 03-06-2024 9711424345 01-06-2024

RECOVERY CS (COMM)/679/2024 03-06-2024 9811484755 31.05.2024

RECOVERY CS (COMM)/682/2024 04-06-2024 9999689033 30.05.2024

MISC Misc DJ/397/2024 04-06-2024 9811079721 NA 03.06.2024

ARBITRATION U/S 9 OMP (I) (COMM)/545/2024 07-06-2024 9999133644 05.06.2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

Rdss Fab Pvt Ltd Vs Paramount 
Textile Mills Pvt Ltd

Shreyek 
Gupta(P),

shreyek92@gmail.co
m

305, EXTN. 
BLOCK 
THC/DELHI

Raj Kishore Singhal Vs Nav Bharat 
Trading Company

TARUN 
SHOKEEN(P),

tarunshokeenadv@g
mail.com

305, EXTN. 
BLOCK 
THC/DELHI

Pipe And Section Private Limited Vs 
Samoo Engineers India Private 
Limited

Vikas Garg(P), vikasgargadv2011@g
mail.com

305, EXTN. 
BLOCK 
THC/DELHI

Shaheed Abbas Vs Durgesh Kohli Saleem 
Ahmed(P),

305, EXTN. 
BLOCK 
THC/DELHI

Dhruv Sehgal Vs Prahlad Narain Manan Batra(P), pinnaclelawofficial@
gmail.com
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5 CENTRAL

ARBITRATION U/S 9 OMP (I) (COMM)/543/2024 07-06-2024 9811452022 06.06.2024

ARBITRATION U/S 34 OMP (COMM)/42/2024 07-06-2024 8954377855 06.06.2024

6 CENTRAL 410 EX.(COMM.) 231/24 06-06-2024 SH. J.S. ARORA 9811765540 06-06-2024

410 CS (COMM.) 705/2024 07-06-2024 9810353436 07-06-2024

7 CENTRAL CIVIL SUIT CS(COMM) 691/2024 03.06.2024 9811153489 05.06.2024

CIVIL SUIT CS(COMM) 692/2024 03.06.2024 9811153489 05.06.2024

8 Central OMP  (COMM) 40/24 01.06.2024 9810082847 30.05.2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

Dcb Bank Ltd Vs Suhail Khan Parul Bhola(P), cls.adv@gmail.com

305, EXTN. 
BLOCK 
THC/DELHI

Union Of India Vs Sharma 
Enterprises And Anr

Saurav Singh 
Yadav(P),

sauravyadavri@gmail
.com

SH. NIKHIL 
CHOPRA,  DJ COMM-
06 TIS HAZRI 
COURT CENTRAL 
DELHI

SANT LAL BALKISHAN DASS VS. 
TRIVENI PARSAD PANDEY

jsrora.58@gmail.com

PARMOD KUMAR NIRULA VS. 
DEE CEE GOAL CARRIERS PVT. 
LTD. ETC.

SH. M.K. 
MALHOTRA

mkmalhotra244adv@
gmail.com

SH. MUKESH 
KUMAR GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

RAJNEESH VERMA VS SAYED 
HAIDER

NAVEEN 
KUMAR 
NAYYAR

NKNAYYAR30@GM
AIL.COM

COURT ROOM 
302

RAJNEESH VERMA VS M/S 
HERRY CREATION PVT. LTD.

NAVEEN 
KUMAR 
NAYYAR

NKNAYYAR30@GM
AIL.COM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

308EXTENSION 
BLOCK THC

ARBITRATION & CONCILIATION 
ACT

SHRI RAM COLLEGE OF 
COMMERCE VS MDP INDRA PVT 
LTD

ANKUR 
CHIBBER

ANKURCHHIBBER
@GMAIL.COM
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8 Central

OMP  (COMM) 530/24 03.06.2024 9650111667 31.05.2024

OMP  (COMM) 529/24 03.06.2024 9650111667 31.05.2024

RECOVERY OF MONEY CS (COMM) 683/24 04.06.2024 9811484755 31.05.2024

RECOVERY OF MONEY CS (COMM) 690/24 05.06.2024 S.B. PANDEY 9313780408 03.06.2024

EXECUTION PETITION EX (COMM)221/24 01.06.2024 ANJALI NEGI 9717818148 30.05.2024

9 Central OMP (I) (COMM) OMP (I) (COMM)/531/2024 03-06-2024 9560111667 01.06.2024

CS CS (COMM)/678/2024 03-06-2024 9999334547 01.06.2024

EXECUTION Execution (Comm)/224/202403-06-2024 9891188839 01.06.2024

CS CS (COMM)/686/2024 04-06-2024 9811484755 03.06.2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

308EXTENSION 
BLOCK THC

ARBITRATION & CONCILIATION 
ACT

TATA MOTOR FINANCE LTD VS 
LION ENERGY

SANDEEP 
BANSAL

BSSOLICITOR@GM
AIL.COM

308EXTENSION 
BLOCK THC

ARBITRATION & CONCILIATION 
ACT

TATA MOTOR FINANCE LTD VS 
LION ENERGY

SANDEEP 
BANSAL

BSSOLICITOR@GM
AIL.COM

308EXTENSION 
BLOCK THC

NEETA SINGHAL VS NAV BHARAT 
TRADING CO.

TARUN 
SHOKEEN

TARUNSHOKEEN@
GMAIL.COM

308EXTENSION 
BLOCK THC

DEE GEE FABRICS PVT LTD VS 
BRIJESH KUMAR

SBPANDEY.7@YAH
OO.COM

308EXTENSION 
BLOCK THC

PRATHAM TRADING COMPANY 
VS DEEPALI ENTERPRISES

LAWYERANJALI@G
MAIL.COM

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Tata Motors Finance Vs Lion Energy SANDEEP 
BASNAL(P),

BSSOLICITOR@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Mr Sanjay Gupta Vs Municipal 
Corporation Of Delhi

Anurag 
Kaushik(P),

anuragkaushiklegal@
gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Goyal And  Goel Stainless Steels Vs 
Nelkon Kitchenware

NITIN 
MITTAL(P),

mittal782004@yahoo
.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Parth Singhal Vs Nav Bharat Trading 
Co

TARUN 
SHOKEEN(P),

tarunshokeenadv@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration
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9 Central

CS CS (COMM)/687/2024 05-06-2024 9654968449 04.06.2024

CS CS (COMM)/702/2024 06-06-2024 9810019614 05.06.2024

CS CS (COMM)/701/2024 06-06-2024 9810482081 N/A 05.06.2024

10 Central 307 Civil 01-06-2024 9811427955 30-05-2024

307 Civil CS (COMM)/676/2024 01-06-2024 8076444374 29-05-2024

307 Civil OMP (I) (COMM.)/533/2024 04-06-2024 9873332038 02-06-2024

307 Civil OMP (I) (COMM.)/534/2024 04-06-2024 9873332038 02-06-2024

307 Civil CS (COMM)/689/2024 05-06-2024 9873705051 03-06-2024

307 Civil CS (COMM)/694/2024 05-06-2024 9818489589 04-06-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Sunil Kumar Gupta Vs Brick Town 
Developers Private Limited

Kislaya 
Mishra(P),

kk.mishra@midasleg
al.org

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

State Bank Of India Vs Sagar 
Machan

Rajiv kumar 
Thakur(P),

bhal.associates1995@
gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Khadak Singh Vs Shakti Card Centre PRAVIN 
JHA(P),

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Execution 
(Comm.)/223/2024

M/s RRM Trading Company Vs. M/s 
International Print-O-Pack Ltd

Munish Vehra munishlaw.vohra@g
mail.com

Raksha Soni Vs Rajiv Arora Rajeev Kumar advrajeev74@gmail.c
om

M/s Clix Capital Services Pvt Ltd Vs 
M/s U Health India Private Limited

Ravi Shankar 
Garg

associatessrsgarg1@g
mail.com

M/s Clix Capital Services Pvt Ltd Vs 
M/s Harshitha Hospitals Pvt Ltd

Ravi Shankar 
Garg

associatessrsgarg1@g
mail.com

M/s Allied Tubes Private Limited Vs 
M/s Sejal Corporation

Gaganpreet 
Chawla

gaganapc@gmail.com

M/s Luxury Car World Vs Amit 
Singh

Rajinder Singh aorrajindersingh@gm
ail.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
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10 Central

307 Civil CS (COMM)/695/2024 05-06-2024 7303296156 13-05-2024

307 Civil CS (COMM)/696/2024 05-06-2024 9350804291 tp11jha@gmail.com 31-05-2024

307 Civil OMP (I) (COMM.)/544/2024 07-06-2024 DCB BANK LTD Vs SAJID 9811452022 06-06-2024

307 Civil Misc DJ/406/2024 11-06-2024 9560895924 10-06-2024

307 Civil OMP (COMM.)/46/2024 11-06-2024 9560895924 07-06-2024

307 Civil CS DJ/603/2024 12-06-2024 7678605478 10-06-2024

307 Civil CS DJ/604/2024 13-06-2024 9717226677 11-06-2024

307 Civil OMP (I) (COMM.)/546/2024 14-06-2024 9811452022 06-06-2024

307 Civil CS (COMM)/707/2024 15-06-2024 9650682928 15-06-2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Vivek Bansal Vs Seema Yadav Neelam Malik neelammalik512@gm
ail.com

M/s Lalita Iron Store Vs Delhi 
Transco Limited

Tripuraria Jha

Anish Bhola anish_bhola17@yaho
o.com

M/s Elegance Vs M/s Neogrowth 
Credit Pvt Ltd

Rudrashish 
Bhardwaj

bhardwajrudrashish
@gmail.com

M/s Elegance Vs M/s Neogrowth 
Credit Pvt Ltd

Rudrashish 
Bhardwaj

bhardwajrudrashish
@gmail.com

Anjana Chakraborty Vs Jasmeet 
Kaur

Rahul Kadyan rahulkadyan2008@y
ahoo.com

Manish Mahawar Vs Anita Rohtagi Avishek Kumar avishekkumar5jan@g
mail.com

PNB Housing Finance Ltd Vs Vishal 
Kapoor

Anish Bhola anish_bhola17@yaho
o.com

RADO UHREN AG AND ORS Vs 
ASHOK KUMAR

Shravan Bansal rishi@unitedandunite
d.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration
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11 Central OMP(I) (COMM) OMP (I) (COMM.)/537/2024 06-06-2024 9811452022 05.06.2024

OMP(I) (COMM) OMP (I) (COMM.)/538/2024 06-06-2024 9811452022 05.06.2024

OMP(I) (COMM) 07-06-2024 DCB BANK LTD. Vs TAHIR HASAN 9811452022 06.06.2024

12 Central 401 COUNTER CLAIM 30/2024 06-06-2024 M/S TT LTD Vs M/S FABEXPO 9650640008 06-06-2024

401 OMP (I) COMM 539/2024 07-06-2024 9650111667 01-06-2024

401 CS COMM 706/2024 07-06-2024 ANMOL KAPUR9718844007 03-06-2024

401 EXECUTION COMM 232/2024 07-06-2024 06-06-2024

401 CS DJ 605/2024 18-06-2024 DEEPTI GUPTA 9971186814 18-06-2024

401 CS DJ 606/2024 19-06-2024 9999947057 18-06-2024

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 HDFC BANK LTD Vs GAURAV 
SHARMA

Anish Bhola Anish_bhola17@yaho
o.com

COURT ROOM 310 HDFC BANK LTD Vs YAMINI PUNJ 
AND ANR

Anish Bhola Anish_bhola17@yaho
o.com

COURT ROOM 310 OMP (I) (COMM.)/540/2024 Anish Bhola Anish_bhola17@yaho
o.com

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

MUKUL 
RAAO(P),

TATA MOTORS FINANCE LTD Vs 
M/S VC COMPANY

SANDEEP 
BASNAL(P),

BSSOLICITOR@GM
AIL.COM

NAWAL KISHORE SONI Vs 
GANESH PRASAD

ASHISHKAPUR07@
GMAIL.COM

M/S GLASS PRIVATE LTD Vs 
LINEX IMPEX PVT LTD

MAHIMA 
DAYANI

SIMER SINGH KHARBANDA V/S 
CANARA BANK

DIPTIGUPTA2492@
GMAIL.COMS

ASHISH BANSAL V/S REENA 
GOEL

GAURAV 
KUMAR
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12 Central

401 CS DJ 607/2024 19-06-2024 9810538000 18-06-2024

13 Central 402 Execution Execution (Comm)/217/2024 01-06-2024 99990042642 18-05-2024

402 Civil CS (COMM)/685/2024 04-06-2024 011-26843455 01-06-2024

402 Execution Execution (Comm)/227/2024 05-06-2024 9818159221 31-05-2024

14 West Execution Execution (Comm)/162/2024 04-06-2024 9811224431 31-05-2024

15 West CS(COMM) 486/2024 03.06.2024 8750394811 03.06.2024

OMP/COMM 6/2024 05.06.2024 DEEPAK VIJAY 9311279321 05.06.2024

CS(COMM) 504/2024 06.06.2024 98111022227 06.06.2024

CS(COMM) 505/2024 06.06.2024 9868941043 06.06.2024

16 West Recovery CS (COMM)/490/2024 03-06-2024 9910003298 01-06-2024

Recovery CS (COMM)/489/2024 03-06-2024 9312276651 01-06-2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

AMIT KUMAR AGRAWAL & ORS 
V/S ANIL SINGH JADON

DEEPAK 
VOHARA

ADVODEEPAK@GM
AIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

PUNJAB NATIONAL BANK Vs M/S 
S R OVERSEAS

ANSHUMAN 
SRIVASTAVA(P
),

SRI.ANSHU83@GM
AIL.COM

NIRMAL KUMAR JAIN Vs RAVI 
JEWELLERS

Shravan 
Bansal(P),

unitedmark@uniteda
ndunited.com

State Bank Of India Vs Sunita suresh 
kumar(P),

adovate.suresh75@g
mail.com

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

201
Extn Block

Tarun Duta Vs Bajaj Allianze General 
Insurance Co Ltd

NAVNEET 
GOYAL(P),

navneetgoyal.adv@g
mail.com

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

BIMLA ARORA VS. SHEMROCK 
LOTUS

ABHIRAJ 
JAYANT

abhiraj.jayant@gmail
.com

RAJIV ARORA VS. BENSTAR 
ELECTRONICS

deepakkvijay@gmail.
com

SANWUD SURFACES VS. PAWAN 
LAHOTI

PANKAJ 
GUPTA

GLOBALJURISLAW
FIRM@GMAIL.COM

POWERTECH SWITCHGEARS 1 VS. 
NAFCO INDIA PVT LTD

RANJAN 
KUMAR

ranjan.kumar.advocat
e@gmail.com

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

Anju Singh Vs Mothers Pride Pradeep 
Nawani(P),

pradeep.nawani2002
@gmail.com

M/s Zeta Buildtech Pvt Ltd Vs M/s 
Chanmeet Leasing And Finance Pvt 
Ltd

rajeev kumar 
tewari(P),

r. 
tewari88@gmail.com 
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16 West

Recovery OMP (I) (COMM)/118/2024 04-06-2024 9811133644 03-06-2024

Recovery OMP (COMM)/6/2024 05-06-2024 03-06-2024

Recovery CS (COMM)/498/2024 05-06-2024 7838443353 04-06-2024

Recovery CS (COMM)/496/2024 05-06-2024 989185688 04-06-2024

Recovery CS (COMM)/497/2024 05-06-2024 989185688 04-06-2024

Recovery Execution (Comm)/164/2024 07-06-2024 9899406498 06-06-2024

Recovery CS (COMM)/510/2024 07-06-2024 9891445632 06-06-2024

17 West CS (COMM) CS (COMM)/479/2024 01-06-2024 VINOD KUMAR 9350999608 30-05-2024

CS (COMM) CS (COMM)/480/2024 01-06-2024 9811896060 30-05-2024

MISC. DJ Misc DJ/371/2024 01-06-2024 MOHAR SINGH9213392006 30-05-2024

OMP (I) (COMM) OMP (I) (COMM.)/112/2024 01-06-2024 9810137773 30-05-2024

CS (COMM) CS (COMM)/485/2024 03-06-2024 9310121346 01-06-2024

CS (COMM) CS (COMM)/487/2024 03-06-2024 9311131978 31-05-2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

Shriram Finance Ltd Vs Ms Sandhya 
Singh

Manoj 
Kumar(P),

MANOJK.ADV@GM
AIL.COM

Rajiv Arora Sole Proprietor Of Altius 
Technologies Vs Benstar Electronics 
Pvt Ltd

deepak vijay(P), 9311279321,95555
7932 l ,
9350566548

deepakkvijay@gmail.
com

A And S Steel Private Limited Vs Shri 
Pankaj Proprietor M / S Rainbow 
Sales

Shiven  
Banga(P),

advshivenbanga@gm
aiI.commaillegalheale
rs@gmail.com

Upgrid Solutions Pvt Ltd Through Its 
Vs Harvinder Proprietor Of Shree 
Ram Solutions

Abhindra 
Maheshwari(P),

abhigaman.law@gma
il.com

Upgrid Solutions Pvt Ltd Vs Virat 
Parking

Abhindra 
Maheshwari(P),

abhigaman.law@gma
il.com

M/s Shri Ram Enterprises Vs M/s 
Satguru Motor Parts And Ors

Vineet 
Aggarwal(P),

Ashutosh Patel Vs Modular Infratech 
Pvt Ltd

DHARMENDRA 
KUMAR(P),

dharmendraa 
411@yahoo.co.in.

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

RAJNEESH MAGGON Vs SHRI 
JUBER PASHA

advocatevinod1969@
gmail.com

STATE BANK OF IONDIA Vs 
BISHNNU KUMAR ROY

ASHOK 
KUMAR

kumarashokadvocate
@gmail.com

ANIL RANA Vs M/S INDUS TOWER 
LTD

moharsinghk10@gma
il.com

D N PUBLICATIONS Vs DELHI 
URBAN SHELTER IMPROVEMENT 
BOARD

KUMARSUSHO
BHAN

advocatesushobhan@
gmail.com

M/S SHIVAY INTERLINING LLP Vs 
MANISH AGGARWAL

ANAND 
MAHESHWARI

anandmaheshwari87
@gmail.com

STATE BANK OF INDIA Vs LALIT 
DHAKOLIA

NIRMAL 
MISHRA 

nirmalmishra.adv@g
mail.com
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17 West

CS (COMM) CS (COMM)/488/2024 03-06-2024 9560396555 31-05-2024

OMP (I) (COMM) OMP (I) (COMM.)/116/2024 04-06-2024 811133644 04-06-2024

OMP (I) (COMM) OMP (I) (COMM.)/117/2024 04-06-2024 811133644 02-06-2024

CS (COMM) CS (COMM)/494/2024 05-06-2024 989185688 04-06-2024

CS (COMM) CS (COMM)/495/2024 05-06-2024 9717061109 04-06-2024

MISC. DJ Misc DJ/379/2024 06-06-2024 9810243904 04-06-2024

CS (COMM) CS (COMM)/502/2024 06-06-2024 9015893668 04-06-2024

OMP (I) (COMM) OMP (I) (COMM.)/125/2024 07-06-2024 811133644 05-06-2024

OMP (I) (COMM) OMP (I) (COMM.)/126/2024 07-06-2024 811133644 05-06-2024

18 West CS (COMM)/478/2024 478/2024 01-06-2024 9560396555 Not Provided 30.05.2024

Execution (Comm.)/161/2024 161/2024 03-06-2024 9810134864 01.06.2024

CS (COMM)/483/2024 483/2024 03-06-2024 9911591774 Not Provided 31.05.2024

CS (COMM)/484/2024 484/2024 03-06-2024 9560396555 Not Provided 31.05.2024

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

CANARA BANK Vs NAVNEET 
SAFETY WORKS

ASHOK 
KUMAR

ashokkumarlegal@g
mail.com

SHRIRAM FINANCE LTD Vs JATIN 
SHARMA

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SHRIRAM FINANCE LTD VS 
VIKRAM KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om

M/S UPGRID SOLUTIONS PVT LTD 
Vs NEHA

ABIDNDRA 
MAHESHW ARI 

abhigaman.law@gma
il.com

ASHOK BANSAL Vs KOHLI TENTS 
PVT LTD AND ORS

NISHANT 
ANAND

anand.nishant24@g
mail.com

M/S KARYTRON ELECTRICALS 
PVT LTD Vs M/S EKKAA 
ELECTRONICS INDUSTRIES PVT 
LTD

ROHIT KUMAR 
MODI

Rkm_modi@rediffm
ail.com

BANK OF MAHARASTRA Vs 
KANIKA CREATIONS

BIJAYA 
MOHAN 
GOSWAMI

advbmg2016@gmail.
com

SHRIRAM FINANCE LTD Vs 
VIKRAM KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SHRIRAM FINANCE LTD Vs R V M 
PUBLIC SCHOOL

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

Canara Bank Vs Radhey Krishna 
Traders

Ashok Kumar

Virender Kumar  Handa Vs Paaridhi 
Bakshi

Sameer Dewan sameerdewan123@re
diffmail.com

Oditi Appliances Llp Vs Lalita Devi 
More

Amit Dhankhar

Canara Bank Vs Jayti Khurana 
Kirana Store

Ashok Kumar
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18 West

CS (COMM)/491/2024 491/2024 04-06-2024 A.K. Rout 9999132159 01.06.2024

CS (COMM)/492/2024 492/2024 05-06-2024 9015893668 02.06.2024

CS (COMM)/493/2024 493/2024 05-06-2024 9213401533 03.06.2024

CS (COMM)/503/2024 503/2024 06-06-2024 98111022227 04.06.2024

OMP (I) (COMM.)/119/2024 119/2024 07-06-2024 9910574027 05.06.2024

OMP (I) (COMM.)/120/2024 120/2024 07-06-2024 9811133644 05.06.2024

CS (COMM)/507/2024 507/2024 07-06-2024 9212226354 05.06.2024

CS (COMM)/508/2024 508/2024 07-06-2024 9811231233 05.06.2024

OMP (I) (COMM.)/114/2024 114/2024 04-06-2024 9811133644 03.06.2024

OMP (I) (COMM.)/115/2024 115/2024 04-06-2024 9811133644 03.06.2024

19 West CS (COMM)/477/2024 CS (COMM) 01-06-2024 RAVI KUMAR 9810047059 29-05-2024

CS (COMM)/499/2024 CS (COMM) 05-06-2024 989185688 04-06-2024

CS (COMM)/500/2024 CS (COMM) 05-06-2024 9818037468 NOT PROVIDED 02-05-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

State Bank Of India,smec Vs Shahid  
Prop Of Ms M K Enterprises

akroutadvocate@gma
il.com

Bank Of Maharastra Vs M/s Balaji  
Enterprises Through It Properietor 
Sh Anubhav

Bijay Mohan 
Goswami

advbmg2016@gmail.
com

Sanjay Arora Vs Ajmal And  Sons Devender 
Kumar

kumardevender@yah
oo.com

Sanwud Surfaces Vs Mohd Faheem 
Khan

pankaj Gupta globaljurislawfirn@g
mail.com

Shriram Finance Ltd Vs Sunny 
Bhalla

Sunny Arora albuslawfirms@gmail
.com

Shriram Finance Ltd Vs Jatin 
Sharma

Manoj Kumar manojk.adv@gmail.c
om

M/s Seavy Appliances India Pvt Ltd 
Vs Smt Arvinder Kaur

Surinder Singh advsurindersingh@g
mail.com

Babul Lal Patel Vs Shriyam Decor 
Pvt Ltd

Rajiv Vig rajivvigadvocate@gm
ail.com

Shriram Finance Ltd Vs Manjit Manoj Kumar manojk.adv@gmail.c
om

Shriram Finance Ltd Vs Rv M Public 
School

Manoj Kumar manojk.adv@gmail.c
om

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

Central Bank Of India Vs M/S Avr 
Garments

apexlaw261@gmail.c
om

Upgrid Solutions Pvt. Ltd. Vs Hybrid 
Fleet Management Pvt. Ltd.

ABHINDRA 
MAHESHWARI

abhigaman.law@gma
il.com

M/S Imperial Foods And Ors. Vs 
Pawan Kumar Jhunjhunwala

SHANTNU 
AGGARWAL
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19 West

CS (COMM)/501/2024 CS (COMM) 05-06-2024 9999359053 31-05-2024

OMP (COMM.)/7/2024 OMP (COMM.) 06-06-2024 VIKRAM DUA 9810080638 04-06-2024

OMP (I) (COMM.)/124/2024 OMP (I) (COMM.) 07-06-2024 9811133644 NOT PROVIDED 05-06-2024

CS (COMM)/506/2024 CS (COMM) 07-06-2024 9911083232 05-06-2024

CS (COMM)/509/2024 CS (COMM) 07-06-2024 9717568635 05-06-2024

20 1 2886/2024 03.06.2024 9873347330 30.05.2024

1 2887/2024 03.06.2024 9873347330 30.05.2024

1 OMP(I)COMM 234/2024 03.06.2024 9873347330 01.06.2024

1 OMP(I)COMM 233/2024 03.06.2024 9873347330 01.06.2024

1 CS(COMM) 477/2024 03.06.2024 9654440009 31.05.2024

1 EX(COMM) 97/2024 03.06.2024 9212084750 29.05.2024

1 CS(COMM) 484/2024 04.06.2024 8896932838 31.05.2024

1 CS(COMM) 483/2024 04.06.2024 8896932838 30.05.2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Eltecks India Private Limited 
Through Ar Ankit Jain Vs Krishna 
Electricals

AADESH 
SARASWAT

aadesh9696@gmail.c
om

Prateek Saluja Vs Raj Kumar 
Malhotra And Anr.

mailvikramdua@gma
il.com

Shriram Finance Ltd Vs Shyamvir MANOJ 
KUMAR

Panariagroup India Industrie  
Ceramiche Pvt Ltd  Through Its Ar 
Sh Ashok Kumar Vs Ihub Multi 
Stores Private Limited

SIDHANT 
ANTIL

antilawoffice@gmail.
com

Indian Bank Vs Hari Ram Gupta And 
Sanjay Gupta

SUSHIL 
KUMAR RAI

raisushil0915@gmail.
com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

Misc. Dj HERO FINCORP LTD. VS.AUTO 
MATRIX 

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N@YAHOO.COM

Misc. Dj HERO FINCORP LTD. VS. HI LINK 
AUTO AND ANR.

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N@YAHOO.COM

HERO FINCORP LTD. VS. ANY 
TIME PAITENT

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N@YAHOO.COM

HERO FINCORPO LTD. VS. 
NEXTEXPERT TECHNOLOGIES 
PVT. LTD. 

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N@YAHOO.COM

MR. VIKRAM SINGH CHAUHAN 
VS. MS. NORA FATEHI

SAHIL 
CHOPRA/NITI
N GUPTA

SAHIL@THELAWC
HAMBERS.CO.IN

NAHAR TRADING CO. VS. 
FORMOST APPARELS

RAJ KUMAR 
SHARMA

RAJSHARMA_DEL
@YAHOO.COM

STATE BANK OF INDIA VS. 
SANJAY KUMAR

SUCHITA 
DIXIT

AGNIHOTRISUCHIT
A@GGMAIL.COJM

STSATE BANK OF INDIA VS. VIPIN 
KUMAR

SUCHITA 
DIXIT

AGNIHOTRISUCHIT
A@GGMAIL.COJM
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20

1 CS(COMM) 482/2024 04.06.2024 9810210832 NOT AVAILABLE 29.05.2024

1 CS(COMM) 485/2024 04.06.2024 9971795136 29.05.2024

1 CS(COMM) 491/2024 05.06.2024 9810017859 01.06.2024

1 CS(COMM) 497/2024 06.06.2024 7276358720 01.06.2024

1 CS(COMM) 496/2024 06.06.2024 9953394364 05.06.2024

1 CS(COMM) 495/2024 06.06.2024 SHIV K TYAGI 9811059032 30.05.2024

1 CS(COMM) 494/2024 06.06.2024 9971357074 29.05.2024

1 CS(COMM) 506/2024 07.06.2024 88002310640 01.06.2024

1 CS(COMM) 505/2024 07.6.2024 9312400662 05.06.2024

1 OMP(I)COMM 238/2024 07.06.2024 9891898911 06.06.2024

1 EX(COMM) 102/2024 07.06.2024 9693898266 NOT AVAILABLE 03.06.2024

1 CS(COMM) 474/2024 01.06.2024 9811320358 NOT AVAILABLE 13.05.2024s

1 CS(COMM) 475/2024 01.06.2024 9873347330 28.05.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

STATE BANK OF INDIA VS. RITU 
MEHTA

VIJAY 
PRAKASH

STATE BANK OF INDIA VS. 
BHARAT SANCHAAR NIGAM 
LIMITED

KAKRA & 
ASSOCIATES 

KAKRA.ASSOCIATE
S@GMAIL.COM

RSPL HEALTH PVT. LTD. VS. 
SPECTRUMBIOCIDES INDIA PVT. 
LTD.

SHRAVAN 
BANSAL

skbansalipr@gmail.c
om

M/S SUNSHINE TEAHOUSE PVT. 
LTD. VS. LENOY PRADEEP T.A. 

LAW OFFICE 
OF ANKIT  
MIGLANI

ADVANKITMIGLANI
@GMAIL.COM

HAMDARD NATIONAL 
FOUNDATION (INDIA) ANR. VS. 
RANA PVT. LTD. AND ORS.

SHIVENDDRA 
PRATAP SINGH

SHIVENDRA@THEA
CMECO.COM

STATE BANK OF INDIA VS. ROHIT 
SONI PROPRIETOR OF M/S 
ARADHYA FOODS

SHIVKTYAGI1@GM
AIL.COM

DEUTSCHE BANK AG VS. M/S 
FAST TRACK SERVICES & ORS.

SURI & 
COMPANY

LITIGATION@SURI
CO.IN

NEWSNATIONAL NETWORK PVT. 
LTD. VS, MR. ANGHARSH 
NIVRUTTI GANGURDE AND ORS.

ZEESHAN 
HASHMI

A.PARASHAR@ALB
ALAWOFFICES.COM
, 
HASHMIALBA@GM
AIL.COM B. L. AGRO INDSUTRIES LIMITED 

VS. JAISWAL ENTERPRISES
RAJESH 
SHARMA,

THECALTRADE@G
MAIL.COM

M/S DOONS CATERERS VS. 
INDIAN RAILWAY ANDTOURISM 
CORPORATION

HEMLATA 
RAWAT

PUNEET@ALALEGA
L.IN

DAY INGHT FURINITURE AND 
PROJECT PVT. LTD. =VS. 
NATIONAL INTERTNET EXHANGE 
OF INDIA

SHADAB 
AHMAD

M/S EQUIPMENT PLANET VS.  
M/S PIVOTAL MULTICON 
SPARKINFRABUILD (JV) PVT. 
LTD.

SURESH 
SINGH

HERO FINCORP LTD. VS. KS 
AUTOMOBILES

MAYANK 
MAHAJAN mayank_mahajan05

@yahoo.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration
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Advocate Mobile 
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20

1 CS(COMM) 476/2024 01.06.02024 SHIV TYAGI 9811059032 29.05.2024

1 OMP(I)COMM 232/2024 01.06.2024 9873347330 30.05.2024

21 25 OMP (I) (COMM) 228/2024 01-06-2024 9873347330 29.05.2024

25 OMP (I) (COMM) 227/2024 01-06-2024 9873347330 29.05.2024

25 CS (COMM) 478/2024 04-06-2024 9891112567 24.05.2024

25 OMP (COMM) 135/2024 04-06-2024 9999797772 24.06.2024

25 CS (COMM) 488/2024 05-06-2024 9990605966 03.06.2024

25 CS (COMM) 489/2024 05-06-2024 9999050859 30.05.2024

25 CS (COMM) 490/2024 05-06-2024 9818558690 04.06.2024

25 CS (COMM) 487/2024 05-06-2024 9999050859 30.05.2024

25 OMP (I) (COMM) 236/2024 05-06-2024 9910039942 04.06.2024

25 OMP (I) (COMM) 235/2024 05-06-2024 9910039942 04.06.2024

25 OMP (COMM) 136/2024 05-06-2024 9910280608 10.05.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

STATE BANK OF INDIA VS. ISHAN 
VERMA PROPRIETOR M/S ISHAN 
CREATIONS

SHIVKTYAGI1@GM
AIL.COM

HERO FINCORP LTD. VS. SHAGUN 
CORPORATION

MAYANK 
MAHAJAN mayank_mahajan05

@yahoo.com

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

Hero Fincorp Ltd Vs P S 
Construction And 
Contractor AND ORS

MAYANK 
MAHAJAN(P),

mayank_nagahab05
@gmail.com

Hero Fincorp Vs Vaishnavi 
Engineering AND ORS

MAYANK 
MAHAJAN(P),

mayank_nagahab05
@gmail.com

M/s Edusoft Health Care Pvt Ltd Vs 
Chief Health Officer

BRIJESH 
KUMAR 
PANCHAL(P),

adv_sandeep@gmail.
com

Executive Engineer Pwd Vs Sachin 
Construction 
Through Its Prop Sachin Chadha

BHANU 
MOHAN(P),

ajaykmishraadvocate
@gmail.com

GOLDMADAL ELECTRICALS PVT 
LTD Vs 
Sultan Singh

Shravan 
Bansal(P),

UNITEDMARK@UN
ITEDANDUNITED.C
OM

Canara Bank Vs Nandan Kumar NILENDU  
VATSYAYAN(P)
,

nilenduvalsysyan@g
mail.com

M/s Som Fragrances Pvt  Ltd Vs M/s 
Paras Surti Products
  Private Limited

Shailen 
Bhatia(P),

advocate.shailenbhati
a89@gmail.com

Canara Bank Vs Narayn Shankar NILENDU  
VATSYAYAN(P)
,

nilenduvalsysyan@g
mail.com

Ms Doons Caterers Vs Indian 
Railway Catering And
 Tourism Coproration Ltd

HEMLATA  
RAWAT(P),

puneet@akakegak.in

Ms Doons Caterers Vs Indian 
Railway Catering And 
Tourism Corporation Ltd

HEMLATA  
RAWAT(P),

puneet@akakegak.in

Servotech Electricals Pvt Ltd Vs 
Magnum International
 Trading Company Pvt Ltd

Rakesh 
Kumar(P),

rksharma54@gmail.c
om
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21

25 Execution (Comm) 99/2024 06-06-2024 9873076434 04.06.2024

25 CS (COMM) 492/2024 06-06-2024 9811059032 30.05.2024

25 CS (COMM) 493/2024 06-06-2024 9971357074 29.05.2024

25 Execution (Comm) 100/2024 06-06-2024 8750602223 22.05.2024

25 Execution (Comm) 101/2024 06-06-2024 8090034662 01.04.2024

25 OMP (COMM) 138/2024 07-06-2024 9582382576 31.05.2024

25 OMP (I) (COMM) 237/2024 07-06-2024 9910039942 06.06.2024

25 Misc DJ 2902/2024 07-06-2024 9998901022 31.05.2024

25 CS (COMM) 501/2024 07-06-2024 9910310556 01.06.2024

22 24 SUIT FOR RECOVERY CS (COMM)/472/2024 01-06-2024 Not available Not available 45441

24 SUIT FOR RECOVERY CS (COMM)/473/2024 01-06-2024 Not available Not available 45441

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

Amit Arora Vs Dlf Home Developers 
Ltd

SHAILESH 
SINHA(P),

shaileshsinhallb@gm
ail.com

State Bank Of India Vs Deepak Arora 
Proprietor
 Arora Automobiles

Shiv  Tyagi(P), shivektyagi@gmail.co
m

Deutsche Bank Ag Vs Anil Budhiraja 
Proprietor 
Lifta Sales Agencies And Anr

Gurvinder 
Suri(P),

litigation@surico.in

Ms Sight Sound Electronics Vs 
Central Organization 
For Railway Electrification And  
Others

MANISH 
SHARMA(P),

sudhir_sukhija@gma
il.com

M/s Panchganga Schools Limited Vs 
Sarabjeet Singh

Ruchir Ranjan 
Rai(P),

ruchir.rai@outlook.co
m

M/s GDN Enterprises Pvt Ltd Vs Ms 
Link Telecom Pvt Ltd

Yash Dhayni(P), parvez.khanemintadv
ice.com

Ms Doons Caterers Vs Indian 
Railway Catering And 
Tourism Corporation Ltd

HEMLATA  
RAWAT(P),

puneet@ala Legal.in

Inder Malik Vs Sunder Lal Gupta RAJVEER 
SINGH(P),

singhrajveer74@yaho
o

Urmila And Anr Vs M/s Indiabulls 
Housing
 Finance Ltd And Anr

SANDEEP 
SINGH 
NAINWAL(P),

advajithwilliyam@gm
ail.com

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

State Bank Of India Vs Upashana 
Devi

Shiv  Tyagi(P),

State Bank Of India Vs Reena 
Parashar

Shiv  Tyagi(P),



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration
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Number

22

24 OMP (I) (COMM)/229/2024 01-06-2024 9873347330 45441

24 OMP (I) (COMM)/230/2024 01-06-2024 9873347330 45441

24 OMP (I) (COMM)/231/2024 01-06-2024 9873347330 45441

24 OMP (COMM)/134/2024 03-06-2024 9350487556 45439

24 OMP (COMM)/133/2024 03-06-2024 9811852189 45439

24 SUIT FOR RECOVERY CS (COMM)/480/2024 04-06-2024 9811967887 Not available 45432

24 EXECUTIION PETITION Execution (Comm)/98/2024 04-06-2024 9971513738 45433

24 SUIT FOR RECOVERY CS (COMM)/479/2024 04-06-2024 8457902716 45440

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Ltd Vs Aeviternal 
Electricals and Ors

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Ltd Vs Aditi Irrigation 
Technologies Pvt Ltd

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Ltd Vs Aquarius H2o 
Dynamics Pvt Ltd

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

OBJECTION U/S 34 OF 
ARBITRATION & CONCILIATION 
ACT

Ram Vidya Mandir Vs Educomp 
Solutions Limited

ghanshyam 
yadav(P),

adv.gshyam@gmail.c
om

OBJECTION U/S 34 OF 
ARBITRATION & CONCILIATION 
ACT

Huawei Telecommunications India 
Company Pvt Ltd Vs Palathra 
Constructions

ANUBHAV 
MEHROTRA(P)
,

mehrotranubhav@g
mail.com

Punjab National Bank Vs Kapil 
Parashar

Indra Narain(P),

Archies Limited Vs Manohar Singh Gaurav 
Kumar(P),

gauravsinghtk@gmail
.com

Air India Sats Airport Servises Pvt 
Ltd Vs Lanmei Airlines Cambodia Co 
Ltd

Mohit Seth(P), mohits.seth@gmail.c
om
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Registration
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22

24 SUIT FOR RECOVERY CS (COMM)/481/2024 04-06-2024 9312222450 45441

24 SUIT FOR TRADEMARKS CS (COMM)/486/2024 04-06-2024 9818558690 45446

24 OMP (COMM)/137/2024 06-06-2024 9818893995 45433

24 SUIT FOR RECOVERY CS (COMM)/499/2024 06-06-2024 9871692197 45440

24 SUIT FOR RECOVERY CS (COMM)/498/2024 06-06-2024 Not available Not available 45441

24 SUIT FOR RECOVERY CS (COMM)/500/2024 06-06-2024 9999158843 45444

24 SUIT FOR RECOVERY CS (COMM)/504/2024 07-06-2024 Not available Not available 45442

24 SUIT FOR RECOVERY CS (COMM)/502/2024 07-06-2024 9810522033 45446

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

M/s Complete Dewatering Systems 
Pvt Ltd Vs M/s V K Infra

Mohammad 
Taiyab Khan(P),

kmtaiyab@gmail.com

Tej Ram Dharam Paul And  Anr Vs 
Zeenat Mansoori

Shailen 
Bhatia(P),

advocate.shailenbhati
a89@gmail.com

OBJECTION U/S 34 OF 
ARBITRATION & CONCILIATION 
ACT

Allahabad Canning Limited Vs Union 
Of India

Kiran 
Sharma(P),

kiran.sharma0701@g
mail.com

Deutsche Bank Ag Vs Devinder 
Kumar Dhingra Proprietor  Techno 
Engineers

Gurvinder 
Suri(P),

litigation@surico.in

State Bank Of India Vs Deedar Singh 
Bhumbra Proprietor Snow Cool Air 
Conditioning

Shiv  Tyagi(P),

Rajesh Tagra Vs Avanta Business 
Centre Private Limited

Himanshu 
Gupta(P),

HIMANSHUG876@G
MAIL.COM

CANARA BANK Vs Kiran ANSHUMAN 
SRIVASTAVA(P
),

Travoinspire Global Pvt. Ltd. Vs. 
Eodb Services Pvt. Ltd.

Ajit Kumar lawyerajit@gmail.co
m
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22

24 SUIT FOR RECOVERY CS (COMM)/503/2024 07-06-2024 9711728821 45442

23 SOUTH OMP (I) (COMM)/930/2024 01-06-2024 8285002845 31.05.2024

OMP (I) (COMM)/931/2024 01-06-2024 8285002845 31.05.2024

OMP (I) (COMM)/932/2024 01-06-2024 8285002845 31.05.2024

OMP (I) (COMM)/929/2024 01-06-2024 8285002845 31.05.2024

OMP (I) (COMM)/927/2024 01-06-2024 8285002845 31.05.2024

OMP (I) (COMM)/928/2024 01-06-2024 8285002845 31.05.2024

OMP (I) (COMM)/926/2024 01-06-2024 9868552038 31.05.2024

Civil Suit CS (COMM)/267/2024 01-06-2024 9811767675 31.05.2024

OMP (I) (COMM)/925/2024 01-06-2024 9643646534 31.05.2024

OMP (I) (COMM)/923/2024 01-06-2024 9643646534 31.05.2024

OMP (I) (COMM)/924/2024 01-06-2024 9643646534 31.05.2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Swati Kapoor Vs Swastik Grindwell 
Pvt Ltd

Atul Agarwal(P), adv.atulagarwal12@g
mail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Hdfc  Bank Ltd Vs Afridi  Sayyed SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Hdfc  Bank Ltd Vs Akshay  Kumar SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Hdfc  Bank Ltd Vs Manvinder Walia SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Hdfc  Bank Ltd Vs Poonam Rajbir 
Singh

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Hdfc  Bank Ltd Vs Priyanka Ramesh 
Chand

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Hdfc  Bank Ltd Vs Vikram  Verma SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Kotak Mahindra Bank Ltd Vs 
Ms Ahlawat Construction Company

Ravi Shankar 
Garg(P),

advocatersagar@gma
il.com

12, New Court 
Block-I

Pooja Mundra Vs Technicolour 
Dream Pants Private Limited

Sanjive 
Singh(P),

gsanjeet@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Bank Vs Pankaj 
Kumar

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Bank Vs Deep 
Chandra

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Bank Vs Abhishek 
Yadav

parv 
mahajan(P),

parv.mahajan007@g
mail.com
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Registration
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23 SOUTH

OMP (I) (COMM)/939/2024 03-06-2024 9958726491 01.06.2024

OMP (I) (COMM)/938/2024 03-06-2024 9958726491 01.06.2024

OMP (I) (COMM)/937/2024 03-06-2024 9958726491 01.06.2024

OMP (I) (COMM)/936/2024 03-06-2024 9958726491 01.06.2024

Civil Suit CS (COMM)/270/2024 04-06-2024 9910572261 03.06.2024

OMP (I) (COMM)/955/2024 04-06-2024 J K YADAV(P), 9999855157 03.06.2024

OMP (I) (COMM)/953/2024 04-06-2024 J K YADAV(P), 9999855157 03.06.2024

OMP (I) (COMM)/954/2024 04-06-2024 J K YADAV(P), 9999855157 03.06.2024

OMP (I) (COMM)/971/2024 06-06-2024 8376049807 05.06.2024

Civil Suit CS (COMM)/277/2024 06-06-2024 9990042642 05.06.2024

Civil Suit CS (COMM)/281/2024 07-06-2024 9810131533 06.06.2024

OMP (I) (COMM)/989/2024 07-06-2024 9868552038 06.06.2024

OMP (I) (COMM)/988/2024 07-06-2024 9868552038 06.06.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Pvt Ltd 
Vs Kavaljit Samra

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Pvt Ltd 
Vs Thirani Buildcon Pvt Ltd

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Prime Ltd Vs 
Shivam Gautam

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Prime Ltd Vs Rajni 
David

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

Sandeep Bhargava Vs Icici Securities UTKARSH 
BHARGAVA(P),

utkarshbhargavaindia
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Dhara Motor Finance Ltd Vs 
Archana Traders B06 321

advjitenderuadav201
7@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Dhara Motor Finance Ltd Vs Rakesh advjitenderuadav201
7@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Dhara Motor Finance Ltd Vs 
Kuldeep

advjitenderuadav201
7@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Bmw India Financial Services Pvt 
Ltd Vs Maa Pitambara Coal Carriers 
Pvt Ltd

DINESH  
JAIN(P),

advocateashok1@gma
il.com

12, New Court 
Block-I

Canara Bank Vs Joginder Singh ANSHUMAN 
SRIVASTAVA(P
),

sri.anshu83@gmail.c
om

12, New Court 
Block-I

TCI Express Limited Vs Kirat 
International

Suman Jyoti 
Khaitan(P),

suman@sumankhaut
an.co.in

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Sumit 
K

Ravi Shankar 
Garg(P),

advocatersagar@gma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Ms 
Mk Contractor Prop Mohit Kasana

Ravi Shankar 
Garg(P),

advocatersagar@gma
il.com
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23 SOUTH

OMP (I) (COMM)/985/2024 07-06-2024 9868552038 06.06.2024

OMP (I) (COMM)/986/2024 07-06-2024 9868552038 06.06.2024

OMP (I) (COMM)/987/2024 07-06-2024 9868552038 06.06.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Naish 
Alam S O Sh Momin Ali

Ravi Shankar 
Garg(P),

advocatersagar@gma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Sushil 
Kumar

Ravi Shankar 
Garg(P),

advocatersagar@gma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs 
Hakimuddin A

Ravi Shankar 
Garg(P),

advocatersagar@gma
il.com
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Registration
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24 SOUTH Commercial OMP(I) (COMM)922/2024 01.06.2024 9958726491 29.05.2024

Commercial CS(COMM) 268/2024 03.06.2024 9890410729 31.05.2024

Commercial CS (COMM)/269/2024 03.06.2024 9953455478 29.05.2024

25 South Commercial CS (COMM)/273/2024 04-06-2024 9911665826 03-06-2024

Commercial CS (COMM)/274/2024 04-06-2024 9289072757 21-05-2024

Commercial CS (COMM)/282/2024 07-06-2024 9999839967 06-06-2024

Commercial CS (COMM)/283/2024 07-06-2024 9711863744 Clalcgal9@gmail.com 06-06-2024

Commercial CS (COMM)/284/2024 07-06-2024 9811105891 10-04-2024

Commercial CS (COMM)/286/2024 07-06-2024 8882303942, 19-02-2024

Commercial CS (COMM)/287/2024 07-06-2024 not provided not provided 06-02-2024

Commercial CS (COMM)/288/2024 07-06-2024 8802583497 not provided 20-12-2023

Commercial Execution (Comm)/53/2024 07-06-2024 9818332432 06-06-2024

Commercial Misc DJ/2554/2024 07-06-2024 9811023217 06-06-2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

KOTAK MAHINDRA PRIME VS 
AWADESH KESHARI

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

UNION BANK OF INDIA VS 
VIJENDER

KAMALJIT 
SINGH RANOT

KAMALJITSINGHRA
NOT@GMAIL.COM

6, New Court 
Block-I

NETCOM IMPO EXPO VS REAL 
CAPITAL TOWERS

VINOD 
KHANNA

KHANNA_ASSO@Y
AHOO.CO.IN

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Cyber Media Research And Services 
Limited Vs Laborate 
Pharmaceuticals India Limited

LALIT  
KUMAR(P),

MMLEGAL55@gmall
.com

17, New Court 
Block-I

Live Wire Studios Opc Pvt Ltd Vs 
Rakesh Kumar Sharma And Sons 
Huf

Madhulika 
Bhatnagar(P),

madhulikabhatnagar
@outlook.com

17, New Court 
Block-I

M/s Pushp India Ltd Vs M/s 4pz Pvt 
Ltd

RUNUL 
RASTOGI(P),

leguncwiae.official@g
mail.comn

17, New Court 
Block-I

Bank Of Baroda Vs M S Green Leaf 
Thorugh Its Porp Mrs Naina Tanvir 
Siddiqui

NEERAJ 
KUMAR(P),

17, New Court 
Block-I

Akg Shuttering Vs Assocons Projects 
Llp

GURSAT 
SINGH 
VACHHER(P),

gursat@gsvlegal.com

17, New Court 
Block-I

Emu Lines Private Limited Vs 
Projekt Indico Studio Private 
Limited

Uday Kumar(P), advudaykumar@gmai
l.com

17, New Court 
Block-I

Amaryllis Appliances India Pvt Ltd 
Vs Mr Abhishek Kumar

KIRTI 
SARANGI(P),

17, New Court 
Block-I

Hendrik Technology Private Limited 
Vs Hendrik Technology Private 
Limited

Abhishek 
Garg(P),

17, New Court 
Block-I

Asha Pawar Vs Ganesh Gurmeet 
Kapur(P),

gmeetkaur@gmail.co
m

17, New Court 
Block-I

Bharat Heavy Electrical Limited Vs 
M/s Bhatia Engineering Company

VINAYAK 
UNIYAL(P),

ashimvachher@vachh
erassociates. com
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25 South

Commercial Misc DJ/2555/2024 07-06-2024 981 I 023217 31-05-2024

Commercial Misc DJ/2556/2024 07-06-2024 9911125245 30-11-2023

Commercial 07-06-2024 8285002845 24-02-2024

Commercial OMP (I) (COMM)/1001/2024 07-06-2024 8376049807 14-12-2023

Commercial OMP (I) (COMM)/949/2024 03-06-2024 9958726491 01-06-2024

Commercial OMP (I) (COMM)/950/2024 03-06-2024 9958726491 01-06-2024

Commercial OMP (I) (COMM)/951/2024 03-06-2024 9958726491 01-06-2024

Commercial OMP (I) (COMM)/952/2024 03-06-2024 9958726491 01-06-2024

Commercial OMP (I) (COMM)/956/2024 04-06-2024 9643646534 31-05-2024

Commercial OMP (I) (COMM)/957/2024 04-06-2024 9643646534 31-05-2024

Commercial OMP (I) (COMM)/958/2024 04-06-2024 9643646534 31-05-2024

Commercial OMP (I) (COMM)/959/2024 04-06-2024 9643646534 31-05-2024

Commercial OMP (I) (COMM)/960/2024 04-06-2024 9643646534 31-05-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Orchid Container Line Pvt Ltd Vs 
Shailendra Roop Chand Jain

SHIVAM 
SHARMA(P),

ashimvachher@vachh
erassociates.com

17, New Court 
Block-I

Grafix Solutions Vs Gd Cargo Care RAKESH 
SHARMA(P),

advocaterakeshsharm
a2006@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/1000/2024 Hdfc Bank Ltd Vs Govind  Kapoor SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Bmw India Financial Services Pvt 
Ltd Vs Ramya Raghavendra

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs Geeta Devi

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs Suresh Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs Pramod Kumar Mishra

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs Baldev Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Rakesh 
Kumar

parv 
mahajan(P),

parvimahajandO7@g
mail.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Ram 
Kishor

parv 
mahajan(P),

parvimahajandO7@g
mail.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Singh 
Flour Mill

parv 
mahajan(P),

parvimahajandO7@g
mail.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Akshat 
Enterprises

parv 
mahajan(P),

parvimahajandO7@g
mail.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Shree Kant parv 
mahajan(P),

parvimahajandO7@g
mail.com
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Registration
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25 South

Commercial OMP (I) (COMM)/961/2024 04-06-2024 9958726491 31-05-2024

Commercial OMP (I) (COMM)/972/2024 06-06-2024 8376049807 05-06-2024

Commercial OMP (I) (COMM)/973/2024 06-06-2024 9311022104 03-06-2024

Commercial OMP (I) (COMM)/974/2024 06-06-2024 9643646534 01-06-2024

Commercial OMP (I) (COMM)/975/2024 06-06-2024 9643646534 01-06-2024

Commercial OMP (I) (COMM)/977/2024 06-06-2024 8285002845 31-05-2024

Commercial OMP (I) (COMM)/978/2024 06-06-2024 8285002845 31-05-2024

Commercial OMP (I) (COMM)/979/2024 06-06-2024 8285002845 22-05-2024

Commercial OMP (I) (COMM)/980/2024 06-06-2024 8285002845 22-05-2024

Commercial OMP (I) (COMM)/981/2024 06-06-2024 8285002845 22-05-2024

Commercial OMP (I) (COMM)/982/2024 06-06-2024 8285002845 22-05-2024

Commercial OMP (I) (COMM)/983/2024 06-06-2024 8285002845 18-04-2024

Commercial OMP (I) (COMM)/990/2024 07-06-2024 9958726491 06-06-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs Kheta Ram Jakhar

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Bmw India Financial Services Pvt 
Ltd Vs Dhruvkumar Rajendrakumar 
Chavda

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Iffco Kisan Finance Ltd Vs Menige 
Kamba Giri

RAJEEV 
KUMAR 
RANJAN(P),

international.lawfirin
Ilpl3@gniail.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Atik 
Ahmad

parv 
mahajan(P),

parvimahajandO7@g
mail.com

17, New Court 
Block-I

Kotak Mahindra Bank Vs Rakesh 
Kumar Pal

parv 
mahajan(P),

parvimahajandO7@g
mail.com

17, New Court 
Block-I

Hdfc  Bank Ltd Vs Saddam Hussain SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Hdfc  Bank Ltd Vs Neeti  Johari SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Ravi  
Srivastava

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Mohd  Yusuf SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Kumar 
Manish Ranjan

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Bhagwat 
Prasad Sharma

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Devraj  Rajan SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Toyota Finance Service India Ltd Vs 
Chavan Umesh Dayaand

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

25 South

Commercial OMP (I) (COMM)/991/2024 07-06-2024 9811252038 06-06-2024

Commercial OMP (I) (COMM)/992/2024 07-06-2024 8285002845 13-05-2024

Commercial OMP (I) (COMM)/993/2024 07-06-2024 8285002845 18-04-2024

Commercial OMP (I) (COMM)/994/2024 07-06-2024 8285002845 12-04-2024

26 South 1 SOUTH Commercial 04-06-2024

2 SOUTH Commercial 04-06-2024

3 SOUTH Commercial 05-06-2024

4 SOUTH Commercial 06-06-2024

5 SOUTH Commercial 06-06-2024

6 SOUTH Commercial 06-06-2024

7 SOUTH Commercial 07-06-2024

8 SOUTH Commercial 01-06-2024

9 SOUTH Commercial 01-06-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Ass 
Mohmad

Ravi Shankar 
Garg(P),

advocaters garg@gm 
ail. com

17, New Court 
Block-I

Hdfc Bank Ltd Vs Sgk Projects Pvt 
Ltd

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Pradeep  
Singh

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

17, New Court 
Block-I

Idfc First Bank Ltd Vs Mahender 
Kumar Goel

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/271/2
024

Max Healthcare 
Institute Limited Vs 
Sahil

Vijay k 
sharma(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/272/2
024

Max Healthcare 
Institute Limited Vs 
Devender Kumar

Vijay k 
sharma(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/276/2
024

Punjab National Bank 
Vs Gloria Emmanuel

Vikram 
Gola(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/278/2
024

State Bank Of India 
Vs Rajdeep

RANI  
BHARDWAJ(
P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/279/2
024

State Bank Of India 
Vs Uma Shankar

RANI  
BHARDWAJ(
P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/280/2
024

Tirth Agro 
Technology Private 
Limited Vs M/s 
Nirmal Products

SUDARSHAN 
BANSAL(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

CS 
(COMM)/285/2
024

Dharmender 
Gangwar Vs Nayati 
Healthcare And 
Research Ncr Pvt Ltd

Ankit 
Kumar(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

Execution 
(Comm)/51/202
4

Vijay Kumar 
Proprietor Graphic 
Paper And Products 
Vs M/s Ridha 
Fashions

Piyush 
Mehra(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

Execution 
(Comm)/51/202
4

Hugo Boss Trade 
Marketing Vs. Ankit 
Gupta

Ms. Kanupriya



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration
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Advocate Mobile 
Number

26 South

10 SOUTH Commercial 06-06-2024

11 SOUTH Commercial 01-06-2024

12 SOUTH Commercial 01-06-2024

13 SOUTH Commercial 01-06-2024

14 SOUTH Commercial 01-06-2024

15 SOUTH Commercial 01-06-2024

16 SOUTH Commercial 03-06-2024

17 SOUTH Commercial 03-06-2024

18 SOUTH Commercial 03-06-2024

19 SOUTH Commercial 06-06-2024

20 SOUTH Commercial 07-06-2024

21 SOUTH Commercial 07-06-2024

22 SOUTH Commercial 07-06-2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

Misc 
DJ/2552/2024

M/S HNHESCORTS 
GARMENTS Vs M/S 
HALF SHADOW 
FILMS

NADEEM 
MANSOORI(P
),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/917/2
024

M/s Kotak Mahindra 
Bank Ltd Vs Satbir 
Singh

Ravi Shankar 
Garg(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/918/2
024

M/s Kotak Mahindra 
Bank Ltd Vs Krishan 
Kumar

Ravi Shankar 
Garg(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/919/2
024

Hdfc  Bank Ltd Vs 
Daya  Nand

SANJEEV 
PATHAK(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/920/2
024

Hdfc  Bank Ltd Vs 
Mohammad  Furkan

SANJEEV 
PATHAK(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/921/2
024

Hdfc  Bank Ltd Vs 
Amit  Kumar

SANJEEV 
PATHAK(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/940/2
024

Cnh Industrial 
Capital India Pvt Ltd 
Vs Jahangir Ahmad 
Mir

RAJESH 
JANGRA(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/941/2
024

Cnh Industrial 
Capital India Pvt Ltd 
Vs Vijay Singh

RAJESH 
JANGRA(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/942/2
024

Cnh Industrial 
Capital India Pvt Ltd 
Vs Mohit

RAJESH 
JANGRA(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/984/2
024

Iarc Vs Jasbir Singh ASHIM  
BHATT(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/995/2
024

Toyota Finance 
Services India Ltd Vs 
Sonali Shahapurkar

RAJESH 
JANGRA(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/996/2
024

Toyota Finance 
Services India Ltd Vs 
Madarr Devsthali

RAJESH 
JANGRA(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/997/2
024

Toyota Finance 
Services India Ltd Vs 
Vijay Sambhaji Wable

RAJESH 
JANGRA(P),



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

26 South

23 SOUTH Commercial 07-06-2024

24 SOUTH Commercial 07-06-2024

27 South Commercial OMP (I) (COMM)/969/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/967/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/968/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/970/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/966/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/965/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/964/2024 05-06-2024 8285002845 05.06.204

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/998/2
024

M/s Cholamandalam  
Investment  And 
Finance  Company 
Ltd Vs Suresh U

Ravi Shankar 
Garg(P),

SH. SANJEEV KUMAR SINGH , 
DISTRICT JUDGE 
(COMMERCIAL), DIGITAL-04, 
SOUTH, SAKET COURTS, NEW 
DELHI

29, New Court 
Block-II

OMP (I) 
(COMM)/999/2
024

M/s Cholamandalam  
Investment  And 
Finance  Company 
Ltd Vs Mukesh 
Prajapati

Ravi Shankar 
Garg(P),

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Akhil  Sharma SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Amit  Gaba SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Anurag  Dang SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Arun  Sethi SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Naresh Ram 
Saroop

SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Arun  Sindhu SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Arvind  Kumar SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

27 South

Commercial OMP (I) (COMM)/962/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/963/2024 05-06-2024 8285002845 05.06.204

Commercial OMP (I) (COMM)/916/2024 01-06-2024 9868552038 01.06.2024

Commercial OMP (I) (COMM)/933/2024 01-06-2024 9643646534 01.06.2024

Commercial OMP (I) (COMM)/934/2024 01-06-2024 9643646534 01.06.2024

Commercial OMP (I) (COMM)/935/2024 01-06-2024 9643646534 01.06.2024

Commercial OMP (I) (COMM)/946/2024 03-06-2024 9958726491 01.06.2024

Commercial OMP (I) (COMM)/947/2024 03-06-2024 9958726491 01.06.2024

Commercial OMP (I) (COMM)/945/2024 03-06-2024 9958726491 01.06.2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Vivek  Kotla SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

Hdfc  Bank Ltd Vs Yusuf  Khalil SANJEEV 
PATHAK(P),

litigation@scrslegal.c
om

40, New Court 
Block-II

M/s Kotak Mahindra Bank Ltd Vs 
Rakesh

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

40, New Court 
Block-II

Kotak Mahindra Bank Vs Rajveer 
Singh

parv 
mahajan(P),

parvmahajan007@g
mail.com

40, New Court 
Block-II

Kotak Mahindra Bank Vs Radhe 
Kishan

parv 
mahajan(P),

parvmahajan007@g
mail.com

40, New Court 
Block-II

Kotak Mahindra Bank Vs Subhash 
Chand

parv 
mahajan(P),

parvmahajan007@g
mail.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Rajesh Devi

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Hansa Ram

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Guru Stone Crusher

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

27 South

Commercial OMP (I) (COMM)/944/2024 03-06-2024 9958726491 01.06.2024

Commercial OMP (I) (COMM)/943/2024 03-06-2024 9958726491 01.06.2024

Commercial OMP (COMM)/20/2024 05-06-2024 7838273763 NOT GIVEN 03.06.2024

Commercial OMP (I) (COMM)/976/2024 06-06-2024 9958726491 04.06.2024

Commercial CS (COMM)/275/2024 05-06-2024 9999699489 04.06.2024

Commercial CS (COMM)/291/2024 07-06-2024 9811287306 05.06.2024

Commercial CS (COMM)/290/2024 07-06-2024 9711863744 clalegal9@gmail.com 06.06.2024

Commercial CS (COMM)/289/2024 07-06-2024 9711863744 clalegal9@gmail.com 06.06.2024

Commercial ARB A(COMM)/1/2024 07-06-2024 7895664246 shaine9st@gmai.com 07.06.2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Sanjay

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Gee Dee Builders

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Vikas Vats Vs Idfc First Bank LimitedBHARAT 
BHUSHAN(P),

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Sama Jabir

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Punjab And  Sind Bank Vs M S Jph 
Enterprises

SHADAB 
KHAN(P),

khansahabadvocate@
gmail.com

40, New Court 
Block-II

M/s Sri Krishna Implex Vs M/s 
Dezire Engineers

BALDEV  
SINGH(P),

naveen.arya1@rediff
mail.com

40, New Court 
Block-II

Bank Of Baroda Vs M/s Indo Rushi 
Elevators Through Its Proprietor 
Zaan Mahammad

NEERAJ 
KUMAR(P),

40, New Court 
Block-II

Bank Of Baroda Vs Zaan MohammadNEERAJ 
KUMAR(P),

40, New Court 
Block-II

Hashmat Singh Khurana Vs Tantra 
Designs Pvt Ltd

Shaini 
Bhardwaj(P),



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

27 South

Commercial 07-06-2024 9868552038 07.06.2024

Commercial 07-06-2024 9868552038 07.06.2024

Commercial 07-06-2024 9868552038 07.06.2024

28 CS(COMM) 2472/2024 03-06-2024 9811373999 21-05-2024

EX(COMM) 147/2024 04-06-2024 9818742114 01-06-2024

EX(COMM) 148/2024 04-06-2024 9818742114 01-06-2024

CS(COMM) 2481/2024 06-06-2024 9818328963 03-06-2024

CS(COMM) 2491/2024 07-06-2024 9990903016 27-05-2024

CS(COMM) 2493/2024 07-06-2024 9560482725 05-06-2024

29 14 Recovery CS/COMM/2465/2024 45444 981101061 45443

Recovery CS/COMM/2482/2024 45446 9654454855 45445

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/1003/2024 M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Israel 
M

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

40, New Court 
Block-II

OMP (I) (COMM)/1004/2024 M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Ms Jk 
Tech India Through Its Prop Jaswant 
Singh

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

40, New Court 
Block-II

OMP (I) (COMM)/1002/2024 M/s Cholamandalam  Investment  
And Finance  Company Ltd Vs Subay

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

M/S. AIRUEINVO TRADING PVT. 
LTD. Vs M/S. BITXOXO BITCOINS 
ONLINE PVT. LTD AND ANR

VIJAY 
LAKSHMI JAIN

advvijaylakshmijain
@gmail.com

INDIV INDIA PRIVATE LIMITED 
Vs NBCC (INDIA) LIMITED

HARISH 
DASAN(P),

harishdarsan@hotma
il.com

INDIV INDIA PRIVATE LIMITED 
Vs NBCC (INDIA) LIMITED

HARISH 
DASAN(P),

harishdarsan@hotma
il.com

M/s COMNET VISION (INDIA) PVT 
LTD Vs PANKAJ Prop BHARDWAJ 
COMPUTERS

SUSHEEL 
MAHAJAN(P),

susheelmahajan@gm
ail.com

M/s BIOROLES AUTOMATION 
SYSTEMS PRIVATE LIMITED Vs 
M/s SHREE BALAJI VISIONS

ABHISHEK 
SUMAN(P),

theprimelawyer@gm
ail.com

TRONTEK ELECTRONICS PVT 
LIMITED Vs CHINA OCEAN 
SHIPPING COMPANY LTD COSCO 
and Ors

MUKESH 
KUMAR 
SINGH(P),

office@karamlegal.co
m

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

M/S H. DOHIL CONSTRUCTION 
CO. VS. M/S SIGNET MEDIA 
SERVICES PVT. LTD.

RAJESH 
MANCHANDA

RAJESH@MANCHA
NDACO.COM

FAST FORWARD LOGISTICS VS. 
COSMOS MEDIA PRODUCTS

SHIVAM 
SHARMA

LEGAL@SHIVAMSH
ARMA.INFO



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration
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Number

29 14

Recovery CS/COMM/2483/2024 45446 9560482725 45445

Recovery CS/COMM/2486/2024 45449 RAJESH  9999204624 45448

Recovery CS/COMM/2484/2024 45450 9953145936 45449

Recovery CS/COMM/2495/2024 45450 9560482725 45449

Recovery CS/COMM/2496/2024 45450 9811056774 45449

Recovery CS/COM//2497/2024 45450 9953737772 45449

30 20 Commercial Suit CS (COMM)/2462/2024 01-06-2024 9818365119 28.05.2024

Commercial Suit CS (COMM)/2463/2024 01-06-2024 9990511700 27.05.2024

Commercial Suit CS (COMM)/2461/2024 01-06-2024 9999678571 31.05.2024

Commercial Suit CS (COMM)/2471/2024 03-06-2024 8896932835 31.05.2024

Commercial Suit CS (COMM)/2466/2024 03-06-2024 9810149006 29.05.2024

Commercial Suit CS (COMM)/2480/2024 06-06-2024 9811074162 06.06.2024

Commercial Suit CS (COMM)/2479/2024 06-06-2024 9810322310 30.05.2024

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

TRONTECK ELECTRONICS VS. 
CHINA OCEAN SHIPPING

KARM LEGAL 
& ASSOCIATES

OFFICE@KARMLEG
AL.COM

M/S CONSOLE SHIPPING 
SERVICES INDIA PVT. LTD. VS. 
M/S MNB LOGISTICS PVT. LTD.

ADVOCATENKS393
@GMAIL.COM

SU IMPORTS SERVICES PVT. LTD. 
VS. HARISH SINGH GAUR

RAJEEV 
KUMAR 
MISHRA

RAJEEVMISHRACL
C@GMAIL.COM

TRONTECK ELECTRONICS VS. 
CHINA OCEAN SHIPPING

KARM LEGAL 
& ASSOCIATES

OFFICE@KARMLEG
AL.COM

M/S Z-TECH ENGINEERING 
SERVICES PVT. LTD. VS. M/S SPR 
CONSTRUCTION PVT. LTD.

MOHAN LAL 
SHARMA

MLSHARMA.MA@G
MAIL.COM

M/S LORD FINCAP LTD. VS. 
NADEEM MOHSIN

PRAGYA 
DHOUNDYAL

OFFICE@ASHARMA
.IN

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

STATE BANK OF INDIA Vs VINOD 
BHOT

VARUN 
CHANDIOK(P),

chambersofvaruncha
ndiok@gmail.com 

STATE BANK OF INDIA Vs 
MURARI LAL MEENA (NOW 
DECEASED) THROUGH ITS LEGAL 
HEIR MRS MANOJ KUMARI

KRISHAN 
KUMAR(P),

krishenkumar@gmail
.com 

M/S SAMARA INDIA PRIVATE LTD 
Vs M/S K C AUTOMOBILES AND 
CO

Brijesh 
Singh(P),

amareshsinghadvocat
e@gmail.com

STATE BANK OF INDIA Vs TARUN 
PATHARE

Suchita Dixit(P), agnihotrisuchita@gm
ail. com 

PARAMOUNT SURGIMED LTD Vs 
NAMAN DROLIA PROPRIETOR 
M/S BUONA LIFESCIENCES

BHUVANESH  
SEHGAL(P),

sehgalbhuvanesh@g
mail.com 

ONE 97 COMMUNICATION LTD Vs 
GANESH DEVAGURU

Gaurav Jain(P), rohilin2003@Rmail.c
om

NITIN GURNANI Vs NARAYAN 
PRASAD MANDAL

AMIT 
BISWAS(P),

kukrejankadv@gmail.
com 
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30 20

Commercial Suit CS (COMM)/2484/2024 06-06-2024 §896932838, 30.05.2024.

Commercial Suit CS (COMM)/2492/2024 07-06-2024 9560482725 05.06.2024.

31 21 Commercial Suit Misc DJ/449/2024 04-06-2024 9219701292 45444

Commercial Suit CS (COMM)/2477/2024 04-06-2024 9560482725 45444

Commercial Suit CS (COMM)/2488/2024 06-06-2024 9999689033 45447

Commercial Suit CS (COMM)/2487/2024 06-06-2024 9811074162 45447

Commercial Suit CS (COMM)/2489/2024 06-06-2024 9811362403 45448

Commercial Suit CS (COMM)/2494/2024 07-06-2024 9968135256 45449

32 22 Commercial Suit CS (COMM)/2490/2024 07-06-2024 9560482725 05-06-2024

Commercial Suit OMP (COMM.)/52/2024 06-06-2024 9136171100 05-06-2024

Commercial Suit OMP (COMM.)/53/2024 06-06-2024 9560709578 05-06-2024

Execution Petition 04-06-2024 9350720673

Commercial Suit CS (COMM)/2467/2024 03-06-2024 9015511224 31-05-2024

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

STATE BANK OF INDIA Vs MRS 
TATIPAKALA RAJESWARI

Suchita Dixit(P), agnihotrisuchita@gm
ailt.com

TRONTEK ELECTRONICS PVT 
LIMITED Vs CHINA OCEAN 
SHIPPING COMPANY LTD COSCO 
AND ORS

MUKESH 
KUMAR 
SINGH(P),

office@karmlegal.co
m

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Canara Bank Vs Ruchi Sharma FAHAD 
KHAN(P),

FAHADADVOCATEK
HAN@GMAIL.COM

Trontek Electronics Pvt Ltd Vs China 
Ocean Shipping Company Ltd Cosco 
And Anr

MANOJ 
KHANNA(P),

OFFICE@KARMLEG
AL.COM

Sanjay Aggarwal Vs M/s Ntpc 
Limited

Vikas Garg(P), VIKASGARGADV201
1@GMAIL.COM

One97 Communications Ltd Vs K 
Vamsi Kishore

Gaurav Jain(P), ROHITJAIN2003@G
MAIL.COM

M/s Arhat Corporate Private Limited 
Vs M/S Tollman International 
Private Limited

Sandeep 
Garg(P),

SANDEEPGARGAND
CO@GMAIL.COM

Proberos Trading Pvt Ltd Through 
Its Authorized Signatory Mr  Anukrit 
Mahajan Vs Smartworks Coworking 
Spaces Pvt Ltd Through Its 
Managing Director Mr Neetish Sarda

LAXMAN 
KUMAR(P),

LAXMANJEE85@G
MAIL.COM

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

TRONTEK ELECTRONICS PVT. 
LTD. Vs CHINA OCEAN SHIPPING 
COMPANY LTD. COSCO AND ANR.

MUKESH 
KUMAR SINGH

office@kannlegal.co
m

VIRENDER SINGH Vs THE 
KANGRA CO-OPERATIVE BANK 
LTD. AND ANR.

Ajit Singh manjeet72544@gmail
.com 

SHRI RAM HOUSING FINANCE 
AND INVESTMENT OF INDIA LTD. 
Vs LATE MANJEET SINGH

Lakshay Kumar Vedantsingh0O10@g
mail.com 

EXECUTION 
(COMM.)/149/2024

M/s HG Graphics Pvt. Ltd. Vs M/s 
Franchise Management Company 
Pvt. Ltd.

Jeevesh Mehta advnihitdalmia@gma
il.com

 30-05-2024

CANARA BANK Vs MS. RUPALI 
PAINTAL

SUDESH 
RANJAN 
SINGH

sudeshadvocate12@g
mail.com
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Execution Petition 01-06-2024 9717496117 ----

Commercial Suit Misc DJ/435/2024 01-06-2024 9891489779 ngt55@-yahoo.com 31-05-2024

Commercial Suit CS (COMM)/2459/2024 01-06-2024 9818365119 28-05-2024

Commercial Suit CS (COMM)/2460/2024 01-06-2024 9818365119 28-05-2024

33 MS NIRJA BHATIA NIL EX (COMM.) 145/2024 01.06.2024 9811756351 16.05.2024

EX (COMM.) 146/2024 03.06.2024 9990427146 28.05.2024

EX (COMM.) 153/2024 05.06.2024 9810083660 29.05.2024

CS (COMM.) 2470/2024 03.06.2024 9560482725 28.05.2024

CS (COMM.) 2473/2024 03.06.2024 9818341523 01.06.2024

CS (COMM.) 2469/2024 03.06.2024 9999996682 01.06.2024

CS (COMM.) 2475/2024 04.06.2024 9818365119 28.05.2024

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

EXECUTION 
(COMM.)/144/2024

Super Cassettes Industries Pvt. Ltd. 
Vs Information Tv Pvt. Ltd.

NITESH 
KUMAR

 30-05-2024

M/S LSC MARKETING INDIA PVT. 
LTD. Vs M/S LAKSHMI 
ENGINEERING WORKS AND ORS.

NEERAJ 
GOYAL

STATE BANK OF INDIA Vs RAJESH 
KUMAR SOLE PROP. M/S 
ARCHANA TEXTILES

VARUN 
CHANDIOK

chambersofvaruncha
ndiok@gmail.com 

STATE BANK OF INDIA Vs 
SUBHASH PANWAR

VARUN 
CHANDIOK

chambersofvaruncha
ndiok@gmail.com 

SOUTH-
EAST

State Bank of India Vs Shri Raj 
Kumar 

Sh. Mukesh 
Ranjan 

mukeshranjanadvoca
te@gmail.com

M/S R D Dutta Vs Supreme Medical 
System & Anr. 

Sh. Ratnesh 
Kant 

advharshitagg@gmail
.com

Kanwar Raj (Now Deceased) Legal 
Mr. Anuradha Anand & Oth Vs Dilip 
Kumar Pathak

Sh. Pramod 
Kumar Ahuja 

pramodahuja.adv4@
gmail.com

Tronlek Electronics Pvt Ltd Vs China 
Ocean Shipping Company Ltd 

Sh. Abhishek 
Chandal 

office@karamlegal.co
m

M/S Regent Lighting Asia Pvt Ltd Vs 
M/S Innovation India projects Ltd 

Sh. Soumitra 
Singhal

saumitrasinghal@gm
ail.com

Jainemo Pvt Ltd Vs Crackle 
Telegram Channel 

Sh Rupin Dhal info@bahlandbajaj.co
m

State Bank of India Vs Sh. Subhash 
Panwat 

Sh. Varun 
Chandiok

chambersofvavuncha
ndiok@gmail.com
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34 23 Commercial Suit Misc DJ/460/2024 07-06-2024 9811074162 05-06-2024

Misc DJ/451/2024 05-06-2024 9810222625

CS (COMM)/2474/2024 04-06-2024 9968212605 ---- 03-06-2024

CS (COMM)/2476/2024 04-06-2024 9650920980 03-06-2024

CS (COMM)/2468/2024 03-06-2024 9910762137 29-05-2024

Misc DJ/461/2024 07-06-2024 9999195702 05-06-2024

35 CS (COMM) 2478/2024 05.06.2024 H.S DHILLON 9810064398 NOT AVAILABLE 14,02,2024

OMP (COMM) 51/2024 05.06.2024 909416535 05.06.2024

EX.COMM 152/2024 05.06.2024 BHARAT SAINI 8860402532 04.06.2024

36 East 209 CS COMM 74 1395/2024 03-06-2024 SURESH KUMAR 9810099445

209 CS COMM 74 1397/2024 03-06-2024 SUCHITA DIXIT 8896932838

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

One97 Communications Ltd Vs R. 
Santhosh

Gaurav Jain rohitjn2003@gmail.c
om

M/S G. TECH SPLICING PVT. LTD. 
Vs RANJANA

TARUNJEET 
SINGH JOLLY

ranjitsinghchowdhary
@gmail.com

 04-06-2024

S P Electric Tools Vs Teknika 
Electronics

Praveen Baisoya

SH. ANAND RAWAT Vs M/S NSB 
BPO SOLUTIONS PVT. LTD.

Shivom Garg shivomkumar84@gm
ail.com

VINCOM IT SOLUTIONS PVT. LTD. 
Vs ZAZZ TECHNOLOGY CONNECT 
PVT. LTD.

NIRMAL 
KISHORE

kandoliyalegalsolutio
ns@gmail.com

M/s Relyon Resources Pvt Ltd Vs 
M/s B And S Strategy Services Pvt 
Ltd And Ors

DIPANSHU 
CHUGH

vikas.pad0ra@gmail.
com

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

39 BlockIi M/S PARIJAT INDUSTRIES V/S 
GURPREET

M/S NTPC LTD. V/S MATHA 
TRACK

ADARTSH 
TRIPATHI

ADARSH912003@G
MAIL.COM

STANARD CARTONS VS MS 
TUSHAR GRAPHIC & ANATHER

bharatsaini 
525b@gmail.com

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

ADL20230012048
C202400026

STATE BANK 
OF INDIA VS 
MAHAMMADIS
HAK  
ABDULRAJAK 
MULLA

ADL20230009932
C202400065

STATE BANK 
OF INDIA VS 
TUSHAR 
GUPTA

agnihotrisuchi
ta@gmail.com
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36 East

209 CS COMM 74 1406/2024 04-06-2024 A. K. DUBEY 9999277722

209 CS COMM 74 1412/2024 04-06-2024 9212084750

209 CS COMM 74 1413/2024 04-06-2024 9958863320

209 CS COMM 74 1425/2024 06-06-2024 RAJEEV SAGAR 9810021846

209 CS COMM 74 1429/2024 06-06-2024 MEGHA BATRA 9990027799

209 CS COMM 74 1436/2024 06-06-2024 LALIT PANDEY 8130383143

209 CS COMM 74 1446/2024 07-06-2024 9810605435

37 East 101 CS COMM 74 1386/2024 05-06-2024 VIJAY PRAKASH 9810210832

101 CS COMM 74 1391/2024 03-06-2024 SUCHITA DIXIT 8896932838

101 CS COMM 74 1392/2024 HARD COPY NOT RECEIVED GIRISH VERMA 9811135305

101 CS COMM 74 1410/2024 05-06-2024 9910276580

101 CS COMM 74 1427/2024 07-06-2024 JITIN SINGH 7982347728

101 CS COMM 74 1428/2024 06-06-2024 MAYANK JOSHI 9873079397

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

ADL20230014407
C202400007

RAJIV GOEL VS 
PRESTANTIA 
CRREATIONS 
PVT. LTD.

anilkdubey196
4@gmail.com

ADL20230006928
C202400006

SUDHIR 
KUMAR 
MITTAL VS 
NAYATI 
HEALTHCARE 
AND 
RESEARCH 
NCR PVT. LTD.

RAJ KUMAR 
SHARMA

rajsharma_del
@yahoo.com

ADL20230011765
C202400004

SHREE BALAJI 
OVERSEAS VS 
WELLCOAT 
SHINE IND P 
LTD.

S. C. 
CHATURVEDI

scchaturvedi74
@gmail.com

ADL20230001548
C202400083

ICICI BANK 
LTD. VS 
TEJPAL SINGH

sagarandsagar
@live.com

ADL20230000475
C202400035

AARTI 
DARGAN VS 
MAKHIJA 
BUILDERS 
AND 
ASSOCIATES 
PVT. LTD. 

meghabatra@
outlook.com

ADL20230001259
C202401199

RICH CREDIT 
FINANCE PVT. 
LTD. VS 
SHANTAH 
FERTILITY 
CENTRE

lalitpandeyadv
@gmail.com

LTN20230004748
C202400654

ESPAN 
INFRASTRUCT
URE I LTD.  VS 
ADVANCE 
METERING 
TECHNOLOGY 
LTD.

RAJESH KUMAR 
SHARMA

rajeshsharma6
38@gmail.co
m

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

ADL20230005741
C202400101

STATE BANK 
OF INDIA VS 
SACHIN JHA

ADL20230009932
C202400066

STATE BANK 
OF INDIA VS 
RISHABH

agnihotrisuchi
ta@gmail.com

ADL20230008401
C202400009

PUNJAB AND 
SIND BANK VS 
PANKAJ 
BANSAL

legal.gva@gm
ail.com

LTN20230004748
C202400631

SUSHMA 
SHARMA VS 
KEEP IN 
TOUCH 
MARKETING 
PVT. LTD.

RAMESH 
CHANDRA 

advocate.rame
shmishra@gm
ail.com

ADL20230013485
C202400185

GAGAN 
EDUCATIONAL 
SOCIETY VS ST 
LAWRANCE 
PUBLIC SR SEC 
SCHOOL

adv.singhjatin
@gmail.com

ADL20230010740
C202400024

ALLPURE 
ORGANICS VS 
TRUST 
ORGANIC AND 
NATURAL 
PRODUCTS

advmayankj@
gmail.com
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37 East

101 CS COMM 74 1432/2024 06-06-2024 VISHAL TIWARI 9953180830

38 CS(COMM) 60/2024 01.06.2024 9891539006 28.05.2024

---do-- CS(COMM) 61/2024 01.06.2024 9910358225 29.05.2024

---do-- CS(COMM) 62/2024 01.06.2024 9910568669 30.05.2024

---do-- CS(COMM) 63/2024 01.06.2024 9717521893 30.05.2024

---do-- EX(COMM) 25/2024 01.06.2024

---do-- CS(COMM) 64/2024 03.06.2024 8896032838 02.06.2024

---do-- CS(COMM) 65/2024 05.06.2024 9868543391 N/A 03.06.2024

---do-- CS(COMM) 66/2024 06.06.2024 8800543987 05.06.2024

---do-- CS(COMM) 67/2024 25.06.2024 9808888806 12.06.2024

39 CS (COMMERCIAL ) 01-06-2024 9810654321 01.06.2024

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

ADL20230013176
C202400005

PUNJAB 
NATIONAL 
BANK VS 
KAPIL 
MANGAL PROP 
EURO 
DESIGNER 
TILES 

tiwarivishal.ad
v@gmail.com

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

201, New Building 
KKD

Ashok Nischal Vs Jitender Singh RUPESHKUMA
RMISHRA

sandmthz@gmail.co
m

Sumitra AgarwalVsSps Educare Pvt 
Ltd

Bhaskar Vali office@vali.co.in

Bank Of BarodaVsVinod Kumar Umesh Joshi advumeshjoshi@gma
il.com 

Neeraj PattnaikProprietor Of M/s 
NetraVsVishal Jain

Prateek Jain prateekjain.adv@gma
il.com 

Dinesh SharmaVsImran Zia RAKESHKUMA
RSHUKLA

STATE BANK OF INDIAVsVarun 
Jain

SUCHITA 
DIXHIT

agnihotrisuchita@gm
ail.com

Akhil Kumar Garg Vs Asha Gupta ANKITKUMAR
GUPTA

Jammu And KashmirBank LtdVsMr 
Mohd Imran SoleProprietor Ms Al 
FarhanPoultry Centre And Ors

SOAYIBQURES
HI

soayib@gmail.com

canara bank Vs Vinod Kumar EshuChaudhary ankursinghbhadana
@gmail.com

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara 301, New Court 
Building

Execution 
(Comm.)/99/2024

Vaish Chem Pvt Ltd Through Shri 
Mayank Bansal Vs Surya Processors 
Pvt Ltd

MOHIT MALIK 
(P)

KHANNAMOHIT@G
MAIL.COM
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39

CS (COMMERCIAL ) 03-06-2024 9999797603 03.06.2024

CS (COMMERCIAL ) 04-06-2024 9711275697 01.06.2024

CS (COMMERCIAL) 04-06-2024 9718689708 03.06.2024

CS/COMMERCIAL 04-06-2024 VIVEK(P), 9990444687 03.06.2024

CS (COMMERCIAL ) 05-06-2024 9868113796 03.06.2024

CS (COMMERCIAL) 05-06-2024 9212376617 03.06.2024

CS (COMMERCIAL ) 04-06-2024 9718302748 31.05.2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

301, New Court 
Building

CS 
(COMM)/331/202
4

Sb Sales Corporation Thr Its Partner 
Manoj Goel Vs Suchi Jain

Akash Gupta(P), akashgupta04@gmail
.com

301, New Court 
Building

CS 
(COMM)/336/202
4

Canara Bank Vs Anupam Singh Eshu 
Chaudhary(P),

eshuadvocate@gmail.
com

301, New Court 
Building

CS 
(COMM)/337/202
4

Sunil Traders Vs Jai Mangalam 
Industries

Amit Chawla(P), amitchawla@gmail.c
om

301, New Court 
Building

CS 
(COMM)/338/202
4

M/s Millennium Concrete Vs 
Krishan Kumar Singh

shivsagar2004@gami
l.com

301, New Court 
Building

CS 
(COMM)/342/202
4

Punjab National Bank Vs Rakesh 
Kumar Ray

BINAY KUMAR 
MISHRA(P),

bkmdelhi@gmail.com

301, New Court 
Building

CS 
(COMM)/343/202
4

Atoz Logistic Limited Vs Appollo 
Distilleries

Shiv Kumar(P), advocatedineshsingh
7@gmail.com

301, New Court 
Building

CS 
(COMM)/333/202
4

Pp Texofab Private Limited Vs M/s 
Msn Garments

PUNEET 
KUMAR (P)

agochiya2002@gmail
.com
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39

CS (COMMERCIAL) 05-06-2024 9868113796 03.06.2024

40 ROOM NO 208 COMMERCIAL 01-06-2024 9990091005 01-06-2024

ROOM NO 208 COMMERCIAL 01-06-2024 9810682372 01-06-2024

ROOM NO 208 COMMERCIAL 01-06-2024 9811215875 01-06-2024

ROOM NO 208 COMMERCIAL 03-06-2024 8851032508 03-06-2024

ROOM NO 208 COMMERCIAL 03-06-2024 AJAY GARG(P), 9873745422 03-06-2024

ROOM NO 208 COMMERCIAL 03-06-2024 9899695533 03-06-2024

ROOM NO 208 COMMERCIAL 04-06-2024 9453474029 04-06-2024

ROOM NO 208 COMMERCIAL 06-06-2024 9910706496 06-06-2024

ROOM NO 208 COMMERCIAL 07-06-2024 9668409328 07-06-2024

ROOM NO 208 COMMERCIAL 04-06-2024 8860773975 04-06-2024

41 04-06-2024 9971055101 01-06-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

301, New Court 
Building

CS 
(COMM)/341/202
4

Punjab National Bank Vs Sanjay 
Kakar

BINAY KUMAR 
MISHRA(P),

bkmdelhi@gmail.com

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara CS 
(COMM)/323/202
4

Anurag Kashyap Vs Apple Imaging ARJUN 
KANOJIA(P),

advocatearjun63@gm
ail.com

CS 
(COMM)/324/202
4

Rastogi Fashion Pvt Ltd Vs Sana 
Qureshi

MUKESH 
KUMAR(P),

shekhawatilegal@yho
o.in

CS 
(COMM)/322/202
4

Sanjeev Jain Vs Tushar Dinesh 
Kumar(P),

dineshadv1965@gmai
l.com

CS 
(COMM)/330/202
4

President Mens Wear Vs M/s Guru 
Kripa Garments

NIDHI 
DUBEY(P),

dubeandassociatgela
wfirm@gmail.com

CS 
(COMM)/329/202
4

Achal Gola Vs Rajiv Kumar triptagola95@gmail.c
om

CS 
(COMM)/328/202
4

M/s Tayaje And Sons Pvt Ltd Vs 
Mukesh Kumar

Ashish 
Aggarwal(P),

op—
aggarwal@rediffmail.
com

CS 
(COMM)/339/202
4

Anil Gupta Vs Mcd VR 
ASSOCIATES(P)
,

vasudhalegal@GMAI
L.COM

CS 
(COMM)/346/202
4

Lvs Financial Services Pvt Ltd Vs 
Lancer Trading

PANKAJ 
WALIA(P),

infinitylegal@gmail.c
om

CS 
(COMM)/347/202
4

Adm Agro Industries Kota And Akola 
Private Limited Vs Mukul Garg Prop 
Of Manish Overseas

Keshav Singh 
Saini(P),

manishoverrsees01@
gmail.com

MISC DJ 
423/2024

Punjab National Bank Vs Astha 
Arora

Ajay Kumar 
Sharma(P),

ajaykumarsharma08
@gmail.com

SH. SURENDER S. 
RATHI

Shahdara 303, New Court 
Building

CS 
(COMM)/335/202
4

M/S VELOCITY ENGINEERS 
PRIVAE LIMITED Vs M/S BHARAT 
WIRE ROPES PVT LTD

YOUGENDER 
SINGH(P),

mrinal(@mhvlegal.co
.in



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

41

06-06-2024 N/A on Index N/A 05-06-2024

03-06-2024 KUSH GANDHI Vs JAGAN 9910961933 01-06-2024

03-06-2024 9555860372 N/A 01-06-2024

04-06-2024 9810244197 03-06-2024

04-06-2024 9910301562 01-06-2024

04-06-2024 8800268148 01-06-2024

04-06-2024 9910568669 NOT FOUND 03-06-2024

04-06-2024 9810244197 03-06-2024

05-06-2024 8800268148 01-06-2024

06-06-2024 9999846390 N/A 05-06-2024

07-06-2024 99107 06496 04-06-2024

07-06-2024 81232110000 04-06-2024

07-06-2024 81232110000 06-06-2024

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/345/202
4

PUNJAB AND SIND BANK Vs 
POONAM

DIGVEJENDER 
SHARMA(P),

Execution 
(Comm)/100/202
4

Manish 
Kumar(P),

dhruv_m@yahoo.co
m

CS 
(COMM)/327/202
4

MICO EQUIPMENT INDUSTRIES 
Vs M/S DEV CONSTRUCTION

Shahnawaz 
Ahmed(P),

Execution 
(Comm)/104/202
4

M/s VLK Associates Private Limited 
Vs YOGRAJ GUPTA

Manish 
Kumar(P),

wagheyvi@yahoo.co.i
n 

CS 
(COMM)/334/202
4

DHARMENDRA KUMAR JAIN Vs 
M/S PERFECT VALUE MEGA 
MART INDIA PVT LTD

UJJWAL 
JAIN(P),

jainujjwal27_l@gniai
l.com

Execution 
(Comm)/103/202
4

M/S DRIVEWELL SERVICES 
STATION Vs SAURAV GAUR

Narender 
Kumar(P),

PADAMKUHNArn1G
MAIL.COM 

Execution 
(Comm)/105/202
4

Sanjay Jain Vs Praveen Aggarwal Padam Kumar 
Khanna(P),

Execution 
(Comm)/102/202
4

M/S V L K ASSOCIATES PRIVATE 
LIMITED Vs M/S NARESH RETAIL 
MART LLP

Manish 
Kumar(P),

wagheyvi@yahoo.co.i
n 

Execution 
(Comm)/106/202
4

YOGESH GUPTA Vs CHANDER 
SHEKHAR TANEJA

MOHINI 
JAIN(P),

PADAMKUHNArn1G
MAIL.COM 

CS 
(COMM)/344/202
4

THE NAINITAL BANK LIMITED Vs 
M/S SHRI SAI NATH 
ENTERPRISES

Manoj 
Gupta(P),

CS 
(COMM)/350/202
4

LVS FINANCIAL SERVICES 
PRIVATE LIMITED Vs RED LOTUS 
TRADERS

PANKAJ 
WALIA(P),

infrnib,'?e gsLtrs@l 
gmail. esffi

CS 
(COMM)/348/202
4

PUNJAB NATIONAL BANK Vs RAM 
KISHORE BANSAL

Tehzibur  
Rehman(P),

Not fetchable

CS 
(COMM)/349/202
4

PUNJAB NATIONAL BANK Vs 
DEEPANSHU PANCHAL

Tehzibur  
Rehman(P),

Not fetchable



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

42 C. No. 304 CS (COMM)/325/2024 DINESH KUMAR 9811215075 01-06-2024 29-05-2024

CS (COMM)/326/2024 BHASKAR VALI 9910358225 01-06-2024 22-05-2024

CS (COMM)/332/2024 ADITYA JAIN 8383953944 03-06-2024 29-04-2024

CS (COMM)/340/2024 SANJAY KUMAR 9810110572 04-06-2024 23-05-2024

CS (COMM)/351/2024 PIYUSH KATYAL 8700925528 07-06-2024 06-06-2024

Execution (Comm)/101/2024 MOLVI AIJAZ HUSSAIN - - 03-06-2024 01-06-2024

Execution (Comm)/107/2024 HIMANSHI JAIN - - 07-06-2024 03-06-2024

Execution (Comm)/108/2024 SUNNY KASHYAP 9899837347 - 07-06-2024 04-06-2024

43 North-West 406 Civil 01.06.2024 9999802592 31.05.24

CS(Comm.)/351/24 01.06.2024 9810372651 31.05.24

CS(Comm.)/351/24 01.06.2024 9654713565 31.05.24

CS(Comm.)/354/24 01.06.2024 9910102422 31.05.24

OMP(I)COMM. 173/2024 01.06.2024 8376049807 31.05.24

Sh. Pawan Kumar 
Matto DJ (COMM-04)

Shahdara Sandeep Jain Vs 
Tushar

dineshadv1965@g
mail.com

Sh. Pawan Kumar 
Matto DJ (COMM-
04)

M/s Avs Engineers 
And  Traders 
Through Its 
Proprietor Akshaj 
Jain Vs M/s Raj 
Infratech

office@vali.co.in

ASHOK KUMAR 
JAIN Vs Rajni 
Mann

jain.adityaraj@yah
oo.com

East India 
Transport Agency 
Vs Newage 
Scaffolds Pvt  Ltd

sanjay@justitialaw
.com

Goel Cotts Private 
Limited Vs Dvas 
Impexive Private 
Limited

piyushkatyal98@g
mail.com

Sh Deepak Mittal 
Vs Sh Mushahid

Tbu And Glamsly 
Vs Nysaa Retails 
Private Limited

Nirmala Jain Vs 
Babita Sethia

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Misc. Dj 627/2024 PUNJAB NATIONAL BANK VS 
HARPREET KAUR

MOHAMMAD 
DANISH

aliquaisar110@gmail.
com

shree shakti enterprises pvt ltd Vs 
raja home makers thr. Prop.

MD. NAUSHAD 
ALAM

advocate.dhupar@gm
ail.com

Manish Mittal Vs Sanjeev Kumar 
Gupta

Samridhi vakalatindia@gmail.c
om

Mpcl Industries Ltd Vs Hindustan 
Cooling Corporation

Neeraj Kumar tushant.advocate@g
mail.com

Toyota Financial Services India Ltd. 
Vs. Swati Sinha

Dinesh Jain advocateashok.1@gm
ail.com



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

43 North-West

03.06.24 8130136366 02.06.24

CS(Comm.)357/24 03.06.24 9810062839 02.06.24

CS(Comm.)/358/24 03.06.24 9312965659 02.06.24

CS(Comm.)/359/24 03.06.24 92104888879 02.06.24

CS(Comm.)/360/24 03.06.24 9315656701 02.06.24

CS(Comm.)/361/24 03.06.24 9315656701 02.06.24

CS(Comm.)/362/24 03.06.24 92104888879 02.06.24

03.06.24 8376049807 02.06.24

OMP(I)COMM. 175/2024 03.06.24 8376049807 02.06.24

CS(Comm.)/369/24 04.06.24 9810248506 03.06.24

CS(Comm.)/370/24 04.06.24 9810865249 03.06.24

CS(Comm.)/371/24 04.06.24 9810243904 03.06.24

OMP(I)COMM. 176/2024 04.06.24 9315656701 03.06.24

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

misc. Dj 634/2024 Unmesh Adarkar Vs M/s Sbi Cards 
and Payment Service Ltd.

Akhilesh Adv.ritesh@gmail.co
m

Cd Industries Vs Avtar Steel Ltd. 
Avtar Steel Ltd

Shyam Agarwal

State Bank of India Vs Jony Jawahar Chawla Chawla8j1@gmail.co
m

M/s rajesh Traders Thr. Prop. Rajesh 
Kumar Singhal Huf Vs Shreeom 
Prime Foiods Pvt Ltd

Bhanu Mohan

M/s Hitech Pipes Ltd Vs Archana 
Ticku

Dinesh Yadav

M/s Hitech Pipes Ltd Vs Archana 
Ticku

Dinesh Yadav

Agion Laboratories P. Ltd Vs 
Shivangi Agrawal prop. Mahalaxmi 
Enterprises

Bhanu Mohan

Omp(I)COMM. 174/2024 Toyota Financial Services India Ltd. 
Vs.Praveen D

Dinesh Jain advocateashok.1@gm
ail.com

Toyota Financial Services India Ltd. 
Vs. Ramjee Lal Gurjar

Dinesh Jain advocateashok.1@gm
ail.com

Ganpati Traders Vs Classic Display 
System P. Ltd

Rajesh Kumar 
Singla

rajeshsingla1971@gm
ail.com

Chandra Laxmi Hospitals p Ltd. Vs 
Hetero Healthcare P Ltd.

Anil Vyas namratamalik-
11@Yahoo.com

B M Goel Vs Ms Kesari Spin and 
Linters

Rohit Kumar 
Modi

RKM-
MODI@redifmail.co
m

Toyota Financial Services India Ltd. 
Vs. Praveen Tiwari

Dinesh Jain



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

43 North-West

OMP(I)COMM. 177/2024 04.06.24 9315656701 03.06.24

OMP(I)COMM. 178/2024 04.06.24 9315656701 03.06.24

OMP(I)COMM. 179/2024 04.06.24 9315656701 03.06.24

OMP(I)COMM. 180/2024 04.06.24 9315656701 03.06.24

OMP(I)COMM. 181/2024 04.06.24 9315656701 03.06.24

44 SH.VINOD YADAV North-West 316 Civil CS(Comm.)/363/24 03.06.24 9958498446 31.05.24

CS(Comm.)/364/24 03.06.24 9910101422 31.05.24

CS(Comm.)/365/24 03.06.24 9910101422 31.05.24

CS(Comm.)/366/24 03.06.24 9711771000 28.05.24

CS(Comm.)/367/24 03.06.24 9999937002 30.05.24

CS(Comm.)/368/24 03.06.24 9999937002 31.05.24

CS(Comm.)/356/24 (RBT) 03.06.24 9971773474 01.06.24

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

toyota Financial Services India Ltd. 
Vs. Muhammad Mohsin

Dinesh Jain

Toyota Financial Services India Ltd. 
Vs. Nimesh Gupta

Dinesh Jain

Toyota Financial Services India Ltd. 
Vs. Shaha bano

Dinesh Jain

Toyota Financial Services India Ltd. 
Vs. Niyati Khanna

Dinesh Jain

Toyota Financial Services India Ltd. 
Vs.Preeti agrawal

Dinesh Jain

Crescita Global (P) Ltd. Vs. Kudu 
Knit Process (P) Ltd. 

Shreya Munoth shreya@csmchamber
s.com

MPCL Industries Ltd. Vs. Zen 
Refrigiration & Ors. 

Tushant vcjhaandassociates@
gmail.com

MPCL Industries Ltd. Vs. Jay Ambay 
Refrigiration. 

Tushant vcjhaandassociates@
gmail.com

Ramit Gupta Vs. Mohan Trading Co. Rakesh Kumar rakesh.advocate@gm
ail.com

Ratanraj AY Vs. Continental Metal 
Exim

Girish Tripathi girish0089@gmail.co
m

Ratanraj AY Vs. S.K Traders Girish Tripathi girish0089@gmail.co
m

Shivjee Industries & Marketing (P) 
Ltd. Vs. Vivek Ranjan Gupta

Mohit Sharma MVSLEGALIP@GMA
IL.COM



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

45 NORTH CS (COMM)/334/2024 01-06-2024

OMP (COMM)/29/2024 01-06-2024

CS (COMM)/335/2024 03-06-2024

CS (COMM)/336/2024 03-06-2024 FARAZ(P),

CS (COMM)/337/2024 03-06-2024

CS (COMM)/338/2024 03-06-2024

CS (COMM)/339/2024 03-06-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Narender Sharma Vs Stark And G 
Hospitality Services Llp

MANISH 
DUA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bhola Plastic Industries Pvt Ltd Vs 
Tata Power Delhi Distributors 
Limited

ANANT 
RAO(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Silverline Laboratories Pvt  Ltd 
Vs M/s Shashank Automation Pvt 
Ltd

LATESH 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shyam Gupta Vs M/s Hyline Auto 
Pvt Ltd And Ors

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bank Of India Vs Ratna Jindal 
Proprietor Hr Impex

Varun 
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bank Of India Vs Ram Avtar 
Proprietor Divya Garments

Varun 
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Balbir Singh Matta Vs M/s Shital 
Text Pvt Ltd

Mohit Tiwari(P),NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

45 NORTH

CS (COMM)/340/2024 03-06-2024

CS (COMM)/341/2024 03-06-2024

CS (COMM)/342/2024 03-06-2024

CS (COMM)/343/2024 04-06-2024

CS (COMM)/344/2024 04-06-2024

OMP (COMM)/30/2024 04-06-2024

CS (COMM)/345/2024 04-06-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Amarjeet Singh Vs Satish Kumar 
Jain

Vaishnavi 
Mehta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shiv Bhola Filaments Private Limited 
Vs Praveen Arora Proprietor Of M/s 
Global Tech Fab

Seema 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ms Raman Gandhi Vs M S Raja 
Udyog Private Limited

Girish Gaur(P), NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Sakthi  Traders Vs M/s Sadh 
Agency Through Its Prop

KAMAL SINGH 
CHAUHAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs Ms Zacco 
India Through Proprietor Mr Shitiz 
Saluja

Rajiv kumar 
Thakur(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shri Durga Laxmi Traders Vs Ugro 
Capital Limited

Goldy Goyal(P), NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Radhika Bansal Vs M/s Sonyaz 
Spirits Private Limited

AVNEET 
SINGH 
SIKKA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

45 NORTH

CS (COMM)/346/2024 04-06-2024

CS (COMM)/347/2024 05-06-2024

CS (COMM)/348/2024 05-06-2024

CS (COMM)/349/2024 05-06-2024

Execution (Comm)/81/2024 05-06-2024

CS (COMM)/350/2024 06-06-2024

CS (COMM)/351/2024 06-06-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Radhika Bansal Vs Yamuna 
Beverages Private Limited

AVNEET 
SINGH 
SIKKA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ms Good Value And Chemox Pvt Ltd 
Vs Mr Praveen Parashar

Girish Gaur(P), NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Maha Feeds Agrotech Vs Sh 
Javid Ahmad Bhat

Raghav 
Saluja(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

J D S Property Consultancy Pvt Ltd 
Vs Heena Shorewala

PANKAJ 
GUPTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Mulakh Raj Om Prakash Vs M/S 
MV Hospitality INC

ANUJ 
AGGARWAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Rajeev Kumar Pruthi Vs M/s Balaji 
Packaging

Sanjay kumar 
tyagi(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Sru Distributions Private 
Limited Through Its Authorised 
Representative Mr Umesh Kumar 
Sachdeva Vs Saraswati Enterprises 
And Others

Pradeep Kumar 
Bhardwaj(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

45 NORTH

CS (COMM)/354/2024 07-06-2024

CS (COMM)/353/2024 07-06-2024

CS (COMM)/359/2024 07-06-2024 ANUJ JAIN(P),

CS (COMM)/358/2024 07-06-2024

CS (COMM)/357/2024 07-06-2024

CS (COMM)/355/2024 07-06-2024

CS (COMM)/356/2024 07-06-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Atul Gupta Prop  Krishna Trading Co 
Vs Rishabh Kumar Anand

SUNIL 
MITTAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pradeep Kumar Chawla Vs Dtwelve 
Spaces Pvt Ltd

Deekshant 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Central Bank Of India Vs Late 
Subhash

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Green Star Pharma Llp Vs Ved 
Praksh Trading As Green Star 
Pharma

Sumit 
Rajput(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ishwar Chand Vs Sumit Sharma Manish 
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Krishna Vs Mohit Kapoor Neeraj 
Dahiya(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Aggarwal Metal Industries Through 
Its Proprietor Sh Sonu Aggarwal Vs 
Popular Agencies Through Its 
Proprietor Sh Harish Kumar Tejwani

Raj Kumar 
Rathore(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

45 NORTH

CS (COMM)/352/2024 07-06-2024 ADVOCATE(P),

CS (COMM)/360/2024 07-06-2024

46 South-West 603 Commercial Suit CS COMM. 289/2024 01.06.2024 GURDEV SINGH VS ANIL VERMA 7982909655 29.05.2024

603 Commercial Suit CS COMM. 293/2024 03.06.2024 9312046733 02.06.2024

603 Commercial Suit CS COMM. 295/2024 03.06.2024 9899500164 31.05.2024

603 Commercial Suit CS COMM. 303/2024 07.06.2024 989185688 04.06.2024

603 MISC. APP. MISCDJADJ 282/2024 04.06.2024 C PRAKASH 9810654872 03.06.2024

603 MISC. APP. MISCDJADJ 283/2024 04.06.2024 C PRAKASH 9810654872 03.06.2024

603 MISC. APP. MISCDJADJ 284/2024 04.06.2024 ICICI BANK VS VIJAY C PRAKASH 9810654872 03.06.2024

603 MISC. APP. MISCDJADJ 285/2024 04.06.2024 ICICI BANK VS PINTU PANDEY C PRAKASH 9810654872 03.06.2024

603 EXECUTION PETITION EX. COMM. 93/2024 03.06.2024 7217661131 NOT GIVEN 30.05.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

RAJU PROP OS M/S RK TRADERS 
AND ORS Vs GURSONS 
TECHNOLOGIES PVT LTD

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Pk Industries Vs M/s Rg 
Associates

SUNIL 
GOEL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

PRAMOD 
KUMAR 
BHARDWAJ

advbhardwaj18@gma
il.com

UNION BANK OF INDIA VS  
SANGEETA YADAV

RAJENDRA 
YADAV

yadavrazen@gmail.co
m

M/S SINGHAL PIPES PVT LTD. VS 
M/S SULANIA ENGINEERS CO.

ARJUN 
SANJAY

arjunsanjay24@gmail
.com

UPGRID SOLUTIONS PVT. LTD. VS 
M/S SAHIBJI E-RICKSHAW 
PARKING

ABHINDRA 
MAHESHWARI

abhigaman.law@gma
il.com

ICICI BANK VS RAMESH SINGH 
NEGI

advocatecp@gmail.co
m

ICICI BANK VS kalyan sahay advocatecp@gmail.co
m

advocatecp@gmail.co
m

advocatecp@gmail.co
m

M/S TADASHII ELECTRONICS VS 
M/S PROTONICS MEDICAL 
SYSTEMS PVT. LTD.

RAMAN 
BHATIA



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

46 South-West

603 EXECUTION PETITION EX. COMM. 99/2024 06.06.2024 9873245548 03.06.2024

47 South-West 613 commercial suit CS (COMM)/308/2024 07-06-2024 9971891788 18.05.2024

613 Execution Execution (Comm.)/90/2024 01-06-2024 7011356426 16.04.2024

613 Execution Execution (Comm.)/91/2024 01-06-2024 9958954408 20-05-2024

48 South-West 614 Execution Execution (Comm.)/92/2024 03-06-2024 9999960284 29.05.2024

614 Commercial Suit CS (COMM)/290/2024 03-06-2024 9599801185 29.05.2024

614 Commercial Suit CS (COMM)/294/2024 03-06-2024 9911149032 30.05.2024

614 Commercial Suit CS (COMM)/296/2024 04-06-2024 9911585200 04.06.2024

614 Commercial Suit CS (COMM)/299/2024 04-06-2024 9999468603 29.05.2024

614 Execution Execution (Comm.)/94/2024 05-06-2024 8527506427 29.05.2024

614 Execution Execution (Comm.)/95/2024 05-06-2024 9873581331 29.05.2024

614 Commercial Suit CS (COMM)/300/2024 05-06-2024 9312046733 29.05.2024

614 Execution Execution (Comm.)/97/2024 06-06-2024 9999747409 04.06.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

CANARA BANK VS NISHIKA 
INFRATECH

SUMIT 
VIRMANI

virmanilawco@gmail.
com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

ICICI BANK LTD. Vs Nishant Kohli Sh. Rahul 
Chauhan

info@aualegal.com

Sbi Cards And Payment Services Ltd 
Vs Dinesh Yadav

Sh. Shambhu 
Kumar

subodhpathaklegal@
gmail.com 

Transactree Technologies Pvt Ltd Vs 
Finheal Finserve Pvt Ltd

Ms. Neelam 
Phukan

sumit.roy@cleritasle
gal.in 

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

M/S WIKERATE WORLDWIDE PVT 
LTD VS M/S SCL HEALTHCARE 
PVT LTD

SH. TARUN 
AGGARWAL

ADVTARUN1983@G
MAIL.COM

M/S RAVI AND SINGH 
COMMUNICATION VS M/S 
KRISHNA INDUSTRIES

SH. 
AMRENDRA 
KUMAR DUBEY

OUTSMARTADVOCA
TE@GMAIL.COM

MAYA DEVI VS INDUS TOWERS 
LTD

SH. B P 
VAISHNAV

BPVAISHNAV66@G
MAIL.COM

ND SHIPPING SERVICES PVT LTD 
VS VELOCE LOGISTICS PVT 
LIMITED

SH. PRADEEP 
MURRIA

MURRIAPRADEEP@
GMAIL.COM

PUNJAB NATIONAL BANK VS 
VIJAY KUMAR VATS

SH. ASHISH 
CHAUHAN

ASHISHCHAUHAN
@AKASSOCIATES.O
RG.IN

M/S ASMI ENTERPRISES VS M/S 
KRR INDUSTRIES PVT. LTD.

MS. JAGRITI 
JAIN

UNLEGALGROUP@
GMAIL.COM

RNVP TECHNOLOGY PVT. LTD. VS 
BIJENDER

SH. ROHIT 
ARORA

DAOOD.AHMED18@
GMAIL.COM

M/S UNION BANK OF INDIA VS 
SUNIL

SH. RAJENDER 
YADAV

YADAVRAZAN@GM
AIL.COM

DILPAT SINGH (DECEASED) 
THROUGH LRS VS UNION OF 
INDIA

SH. AKASH 
NAGAR

AN@AKASHNAGAR.
COM



Court District Court Room Case Type Case Number Advocate Advocate email id Date of e-filingS.No Date of 
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48 South-West

614 Execution Execution (Comm.)/98/2024 06-06-2024 9811317311 04.06.2024

614 Commercial Suit CS (COMM)/305/2024 07-06-2024 9599801118 29.05.2024

614 Commercial Suit CS (COMM)/306/2024 07-06-2024 9599801118 30.05.2024

614 Commercial Suit CS (COMM)/307/2024 07-06-2024 9873579716 04.06.2024

614 Commercial Suit CS (COMM)/309/2024 07-06-2024 9811403835 05.06.2024

49 South-West 509 MISC DJ ADJ 278/2024 03-06-2024 31.05.2024

509 CS (COMM) 291/2024 03-06-2024 31.05.2024

509 CS (COMM) 292/2024 03-06-2024 8376841313 ekant23@gmail.com 30.05.2024

509 CS (COMM) 297/2024 04-06-2024 9999468603 04.06.2024

509 CS (COMM) 298/2024 04-06-2024 03.06.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

STATE BANK OF INDIA VS ASHOK 
KUMAR

SH. ARVIND 
GUPTA

ADVOCATEARVIND
GUPTA@GMAIL.CO
M

M/S RAVI AND SINGH 
COMMUNICATION VS M/S 
QUADPLAYNETWORKSOLUTIONP
VTLTD

SH. 
AMRENDRA 
KUMAR DUBEY

GLOBALVISIONLA
WOFFICE@GMAIL.
COM

M/S RAVI AND SINGH 
COMMUNICATION VS M/S LOGIC 
EASTERN INDIA PVT LTD

SH. 
AMRENDRA 
KUMAR DUBEY

GLOBALVISIONLA
WOFFICE@GMAIL.
COM

MADHU MAHAJAN VS ZAMIR 
AHMED

SH. KHALIN 
CHADHA

KHALIN9@GMAIL.C
OM

ARVIND KUMAR VS RANJEET 
SINGH ALIAS  RANJEET SINGH 
SHOKEEN

SH. KAMAL 
KANT JHA

KKJASSOCIATES35
@GMAIL.COM

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

M/s Shiv Maha Mandleshwar Vs M/s 
Bala Ji Traders

Prabhakar 
Pandey, Nishant 
Bhatia

9953396643,91193
91370

adv.nishantbhatia@g
mail.com

Vishwajeet Arora Vs Clean Drop 
Filtration India Pvt Ltd and others

Ms. Ayushi 
Rajpoot, Ms. 
Vandita Nain

8375029552, 
9650119034

officeofanand@gmail.
com

Canara Bank Vs Skyra Advanced 
Systems Pvt Ltd

Ekant Luthra

Vinay Prakash Pandey Vs Oriental 
Rail Infrastructure Ltd

Ashish 
Chauhan, 
Kushagra Bansal

ashishchauhan@akas
sociates.org.in

INDIAN BANK Vs Chandan Kumar 
Pandey

Subodh Kumar 
Singh

9811375940,91422
99647

advsubodhkumarsing
h@gmail.comadv.sub
odhkumarsingh@redi
ffmail.com
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49 South-West

509 MISC DJ ADJ 290/2024 05-06-2024 9643801028 03.06.2024

509 MISC DJ ADJ 291/2024 05-06-2024 9643801028 03.06.2024

509 CS (COMM) 301/2024 05-06-2024 9312046733 29.05.2024

509 CS (COMM) 302/2024 06-06-2024 989185688 04.06.2024

509 CS (COMM) 304/2024 06-06-2024 31.05.2024

509 CS (COMM) 310/2024 07-06-2024 05.06.2024

Total 1265

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

IDBI Bank Vs Harish Singh Ankit Jain ankitjain9591@gmail.
com

IDBI Bank Vs Dheerpal Ankit Jain ankitjain9591@gmail.
com

M/s Union Bank Of India Vs Sanjay 
Kumar Gupta

Rajendra Yadav yadavrajen@gmail.co
m

Upgrid Soliutions  Pvt Ltd Vs Arvind 
Kumar

Abhindra 
Maheshwari, 
Shivam Gupta

abhigaman.law@gma
il.com

Digirovers Solutions Pvt Ltd Vs 
Unocoin Technologies Private Ltd

Bharat Chugh, 
Mayank Arora

9810553252,8826
628292

contact@bharatchug
h.in

M/S HARISH KUMAR THROUGH 
ITS PROP HARISH KUMAR Vs 
MUNICIPAL CORPORATION OF 
DELHI  AND ANR

Robin Bhardwaj  
       Vandana 
Bhanot

9560905884,9205
881576

robinbhardwaj529@g
mail.com          
Vandyvb.16dec@gma
il.com
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